75 Mid-term Appraisal of

MOTNON RE REPORT ON THE
MID-TERM APPRAISAL OF THE
THIRD FIVE YEAR PLAN—conti-
nued.

Mr. CHAIRMAN: We shall now
proceed to the further discussicn of
the Report on the Mid-Term Apprai-
sal of the Third Plan, Mr. Bhupesh
Gupta.

Smrr BHUPESH GUPTA  (West
Bengal): Mr. Chairman, we are hav-
ing a discussion on the Mid-Term Ap-
praisal of the Third Plan, and I only
wish that it was more of an appraisal
and less of a recital. I say it is a
recital because al] we get, despite the
rather melanchaly exverience with
our planning, is a statement of the
targets which have been fulfillecd or
which are in the process of being ful-
filled or otherwise. We do not have
an appraisal in the sense that the
real difficulties and_ problems should
be located with a view to overcoming
them. Appraisal would naturally re-
quire g self-critical approach in this
matter and courageoug thinking also.
But I find that in this matter the
whole thing is lacking. Let not the
Government take any comfort ir the
fact that they have to offer to the
House some of these performances
which are much below the targets.
How can they hide it? They cannot
possibly hide it because they would be
commiting a serious perjury in such
matters because they speak under an
oath. Therefore, what they have
done is they have revealed only what
they are not in a position to conceal,
and thevy have concealed what they
think should not be revealed and
which they are in a position to con-
ceal. That is the appraisal which we
have got here. Therefore, I would
not congratulate the Ministry

Sarr M. RUTHNASWAMY (Mad-
ras): Are we to understand from the
hon. Member that the Planning Com-
mission make their reports under an
oath?

Surt BHUPESH GUPTA: The Min-
ister is giving the report, it is not the
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Planning Commission., Here he has
moved this thing, as you know. It is
the document of the Government; we
are not dealing with the Planning
Commission, but there are the
Treasury Benches. Anyhow, oaths we
leave, they are broken oaths. That is
not the point. Therefore, I do not find
it at all satisfactory in  this respect.
That is my first complaint, and that is
why I cannot congratulate the Gov-
ernment as some people seem to have
done, because truth is so little forth-
coming from the Treasury Benches
that whatever little mercies are shown
ipn this respect are at once somewhat
lavishly congratulated from this or
that side of the House—by that side I
mean the back menches,

Now, Mr. Chairman, I am djs-
appointed about another thing. We
find that with a lot of fanfare a new
Deputy Chairman of the Planning
Commission has been appointed and
the Congress Party seems to feel as
if it is not partisan in such matters
and has been going in for talent. I
do not dispute the talent the vre-
sent Deputy Chairman of the Plan-
ning Commission possesses but I am
disappointed by the approach he has
brought, 'or is seeking to bring, into
the the Planning Commission. 1
should have thought that having func-
tioned in the Opposition as the critic
of the Government and also having
studied economics and other matters,
he would try to reorientate the very
basic concepts of planning and would
bring not only a new  personality
creating some confusion in the party
to which he belongs no doubt, but
also bring in some fresh ideas. He
has brought in nothing of the kind
and it seems that he is going on the
beaten track proceeding on the old
lines.

For example, the Deputy Chair-
man of the Planning Commission more
or less accepted that this is the right
thing which is going on. and all that
he has to do is to dot the ‘’s and
cross the ‘t’s. I say this is not the
way to improve matters. He supports
profits as the point of growth; that
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is to say, he is idealising profit as
something which is essential. That
is exactly what big business wants to
make out in the country. Yet, we
know that in order to expedite plan-
ning and development, we have to
come to grips with the high rate of
profits which the capitalist class, and
the monopolist in particular, is earn-
ing, and curb it. We should not
make statements which go to defend
the cla‘ms of these people. Therefore,
his theoretical thesis, that profit
motive is a growth point, is false in
theory, dangerous in its perspective
implication and unacceptable to de-
mocratic planning. Profit is not a
growth point; the growth point is the
labour of the working people; it is
the creative labour power, which we
seek to encourage and generate in the
country. It is out 'of increased
labour that production goes up and
the country’s economy looks better;
profits are based on it. Therefore, it
is entirely a wrong way ‘of loocking at
things. For example, in 1950-51. the
~workers in the factories added a net
value of Rs. 1.627 per worker. In
1959-60, they increased the additional
net value per worker to Rs. 2364,
45-3 per cent. rise. That is the posi-
tion. Well, that is one side of it,
and production went up. I mean in-
dustria] production, thanks to the
labour and work of our people. Out
of that, the private capitalist class
made enormous profits which they had
never known before. These things
are stated here:

“A preliminary survey of indus-
trial profits in 1962-63 made by
‘The Economic Times’ reveals that
profits before tax increased by
about 13 per cent, while capital
employed in business showed a
rise of about 8 per cent.”

"Then—

“The paid-up capital of 183 com-
panies increased from Rs 324 crores
in 1961-62 to Rs. 342 crores in
1962-63, while the reserve and sur-
plus increased from Rs. 280 crores
to Rs. 320 crores.”

" welcoming foreign
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This is the story of profiteering and
exploitation, intensive and extensive,
of our labour power. Now, every-
body knows that it is going up.

[Tee Drputy CHAIRMAN in the Chair]

Yet, our new Deputy Chairman would
have us believe that profit is the
growth point in our economy.

The second thing ig that he is
investment and
foreign private investment. That,
again, is the position of big business
in the country and of the reactionary
elements. What we really want 1s
to eliminate and reduce, to begin with,
foreign private invdstment and re-
duce our dependence on it. Certain-
ly in the public sector it should not
be allowed to come but even in the
private sector, we should be looking
forward to the day when our private
sector is rid of the foreign monopo-
lists that exploit our rescurces. Buf,
here again, he has taken the posi-
tion which corresponds to that of
big business both in this country and
abroad. Therefore, that again is a
wrong point.

Then, the third point he hag made
is about the taxes. We have to live
with the taxes; in a developing eco-
nemy taxeg should be there. The
issue 1s not whether there should or

should not be taxes. the issue is
who  must pay the taxes.
This is the main question.

Our planning must be orientated in
such a direction that it becomes possi-
ble for us to raise more money, by
way of taxation and other fiscal poli-
cies, from the possessing classes. from
the exploiting classes, giving relief to
the poorer sections of the commu-
nity. And yet. from the reappraisal
you will find that the target for addi-
tional taxation for the whole period
of five years has been realised, more
than realised. in three years’ time.
It is the only target in respect of
which these hon, members of the
Government or of the Planning Com-
mission have shown distinction. When
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# comes to the robbery bf the people,
fleecing the people, attacking the
living standards of the people, we
find thal the Government not only
fulfils but overfulfils the quota, we
find that the Government is not only
not behing the schedule but
shead of the schedule. But when it
comes to the question of bringing
about the requisite changes in indus-
trial sector or in the structure of the
economy or, if I may say so here, in
the improvement in the living condi-
tions of our people, whethe- it is
wages or education or housing, we
find that the Government is limping
behing the targets in a precarious
manner, to the deteriment of the eco-
nomy as a whole.

Now, the new Deputy Chairman of
the Planning Commission also does
not see that. Not only that, he has
also developed a thesis which, again,
is dangerous, and I wish to strike @
note vf warning. He thinks that our
trouble is there because we have not
sufficiently attracted the members of
the European Economic Community
end the Western investors. That is
exactly what he said. In the City of
London and in Bonn, the mono-
polists would like us to do it
Today we are suffering because we
have not sufficiently dealt with the
problem of our industrv keeping in
view that it must be based on in-
dependent economic foundations, And
it the Deputy Chairman wants the
country’s economy to be reorientated
even in this Third Plan more and
more towards foreign private capital
and the investors of the Waest, im-
perialists, vested interests and mono-
polists, all T can say is that he is for-
getting what he himself once said that
if the economy is upside down, the
planning will produce chaos and con-
fus‘on, and will be disastrous to our
economv And ctrtainly this is not
the wa- to seek the co-operation of
other people, the working people.
Therefore, 1 take this opportunity to
remind the Deputy Chairman of the
Planning Commission that this should
not be done.

1183 RSD—4.

What abous his vwn Report, the
Report of the Foodgraing Enquiry
Committee which wag appointed, of
which he was the Chairman? Where
is the suggestion about the implemen-
tat'on of some of the relatively good
recommendations that were made? 1
know that he did not recommend the
wholesale taking over of the trade inm
foodgrains. But neither did he sup-
port in that Report the private trad-
ing that exists today. A half-way
house was suggested. Why don’t you
take any step in that direction? Well,
1 would like the wholesale trade in
foodgrains to be taken over. There-
fore, 1 am disappo nted at the drama
of the Deputy Chairman of the Plan-
ning Commission. His first perfor-
mance has been  disappointing. If
that is so, I would not like the cur-
tain to be lifted again; I should like
to be away from this drama. That is
what T say. And having said it, I
should now like to say that our Plan-
ning Commission needs bold thinking
ang it is to be shaken up to its very
foundation. There is much that is
conservative; there is a lot of inertia
in it; there ig a lot of cussedness and
tardiness in it; there is refusal to see
ahead; there is refusal {o see the signg
of life and at the same time to over-
come the pull of the dead past. That
is the trouble with the Planning Com-
mission The Planning Commission
cannot be a pedestrian affa‘r, the way
it has been functioning today, but 1
regret {0 say, that 1 see no indicatiom
of a change coming about the Plann-
ing Commission even though a new
jncumbent has been found from the
opposition benches. Having said 1t
Madam Deputy Chairman, 1 should
I'ke only to deal with a few aspects of
our economy. The first thing is the
rate of growth. Well, Mr. Chintaman
Deshmukh told the House in 1950, the
other House I mean—at that time it
was the Provisional Parliament—and
later on he repeated it here that from
1950, within twenty-five years, the
national income would be doubled,
and now we are nowhere, [n the
beginning of the First Plan the an-

nual increase in economic growth
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was targeted to be 5 per cent. Bug
we did not achieve it; we know it.
Fven in the Second Plan, it was less
than 4 per cent; and today, in the
first two years of the Third Plan, it
has declined to 2'5 per cent. annual-
ly, at a time when after a decade of
planning the tempo of development
should be much higher.

We do not nowadays talk about the
go-called take-off of our economy, be-
cause we have got stuck up in the
mud of the bad policies of the
Government. Therafore take-off idea
hag been given ub. All right; give it
up if vou like. Mr. Ascka Mehta was
one of those who vsed to speak of
take-off ~lmost in every speech that
he mad~ on economic matters. I
would ask Mr. Ascka Mehta, what has
happened to this take-off. Where has
it gone and where is the failure? Is
the pilot failing or the engine failing?
That is what I would like our Plan-
ning Commission to answer here. But
# is very alarming, Madam Deputy
Chairman, that in the third year of
this Plan, in the middle vof it, our
rate of growth is 2'5 per cent, not
even the 5 per cent. which had been
envisaged in the First Five Year Plan.
What will be the result? The result
will be that the standard of living
will begin to fall; in fact, it has
already started falling because the
rate of growth has a very close and
direct relation to the level of living,
especially in a country where the
population is increasing at the r-te
of 2:4 per cent, annually, Now. it
the rate of population growt> conii-
nues at that level, as it is going to
continue, then, well, our rate of eco-
nomic growth is mnot keeping
abreast of even the population
growth. The result will be a depres-
slon of the standard of living, that is
to say, we would not be able to main-
tain the population at the present
level of living, In fact. I remember,
in one of the smaller committees the
Prime Minister formed to seek the
consultation of the representatives of
the opposition parties while the Thirg
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Plan was being prepared, he himself
pointed 'out that we musk have the
rate of growth stepped up to at least
6 to 7 per cent. even to maintain the
population at the ex'sting level of
living. Today you see how it has
fallen, not 5 per cent. even, but 25
per cent. What does it mean? It
means that in the next two years, the
rate of growth has to be stepped up
to 7 to 8 per cent. or so. Are we
going to do it? Are there any indica~
tions today? Do the trends indicate?
No, we are not going to make it up
in the next two years in order to
achieve even the Plan target of an
overall increase of 25 to 30 per cent.
in the five-year period. Therefore
there would be a serious shortfall in
the rate of growth and in the in-
crease in national income, and this
will naturally result, from the point
of view of the people, in a decline in
living standards, especially of the
working people and the peasantry and
the lower middle income groups. On
the other hand, it will have very
serious repercussions on the country’s
investment because, unless the rate of
growth is stepped up, the investible
surplus also, in quantum, will not be
available. If you want to maintain
your investment at the level of 14
per cent. or so in a declining rate of
growth, you can only do so by fleec-~
ing the people, as indeed you are
doing already, by cutting, in econcmic
terms, the consumption of the masses.
And that is what you are doing to-
day; and you do so not only by
higher taxes and levies on the consu-
mers’ food articles, but also br muni-~
pulating or allowing to manipulate
your price policy in such g manner
that the people are deprived of their
necessities of life. That is how it 1s
being done today.

This, I call, is the worst form of
monopolistic exploitation and capita-
listic exploitation in our economy,
whereas in a developing economy you
must have always social objectives in
view. What happens to your social
objectives when you allow the prices
to have a runaway courge? Only
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this take-off, I find; it is flying at a
very high altitude and that, Madam
Deputy Chairman, 15 the price .evel.
Well, Mr. Ascka Mehta can say he is
on a supersonic journey flying at
65,000 feet altitude above the sea
level like the U2 plane. I concede
that point. But then the people are
ground down That is why you find
today that the working people have
taken the decision to resist this rise
in prices, and it 1s being done all
over the country (Interruptions.)
Mr. Pande may nod and shout, but
the working people will certainly
resist the rise in prices, come what
may.

N
.

Sarr C. D. PANDE (Uttar Pra-
desh): I did not say anything, 1
agree with you in this,

Surr BHUPESH GUPTA: What
else can they do when this Govern-
ment with its taxes, anq the monopo-
hsts and profiteers guided only by a
huge profit motive want to fleece in
this manner the starving worxzing
people, the employees, peasants and
30 on? Naturally they have to fight
with back to the wall as indeed they
are doing today Therefore I raise
that point. Madam Deputy Chair-
man, the per capita income in the first
decade of planning under the two
Plans was only 17 per cent,, less than
2 per cent per capita income rise I
am talking about. Now, how can you
assure even 8 decent living to the
people, even maintain the existing
level of living, which is dismal?
Where colossal wealth exists side by
side with abysmal poverty, where
millions of our people do not have a
square meal a day, in such 3 situation
the per caplta income declines, the
rate of growth declines, the national
income declines whereas the prices
ang the taxes, the indirect taxes on
the people, are going up You create
economic injustice and oppression; vou
widen the social disparities, and you
defeat the very objectives and pur-
poses of planning. and 1 charge the
Planning Commission of losing sight
of these objectives of the Plan

[ 26 FEB. 1964 ]

Third Five Year Plm. >1%4

We are planning for whom? That
question 1s again and again arising in
ite munds of our pcople. Are you
planning for the Tatas and Birias,
1or Dalmias and Jains, the British
ang American monopolists ang theiwr
favourites 1n this country? Qr are
you planning for uplifting by your
haud the down-trodden millions who
sech a decent life, a roof to hve
‘ind.r, some little food to sustain
them, the barest means for the educa-
1ion of their children, a little care of
1.1 hea'th and just a little social
Jusuce 1n thig unjust society? If you
deny such things, Madam Deputy
Chairman, you are in for very great
irouble; this ;g an invitation to the
veople—objectively 1 say; you may
~.01 mean jt; this is an invitation 1o
ine people that they should resist
s m of the things In fact, you are
pulting the Plan in utter disrepute
anq thereby giving a handle to my
freng Mr Ruthnaswamy, who is
sitting there. to take advantage of the
bankruptcy in rolicy in order not to
malign the malfactors of planning,
but to malign the Plan itself. He
wou'd like the baby to be thrown
away along with the bath-water. I
want the dirty bathwater to go but the
babv to be retained in hand, lonked
after, nursed, taken care of, placed
in good health. That is the difference
between me and the Swatantra Party.
Therefore we are in such a situation
today

Agriculture; what has happened to
your agriculture? Everybody npow is
tzlking about agriculture. The First
Plan placeq emphasis on agriculture,
did very little but that was the frst
jove of the Plan Then the Serond
Plan forgot the love of agriculture;
and when we came to the Third Plan,
well, under pressure from the public
and the compulsion of econcomic life
thev gave 5 certain importance to our
agriculture Chapter after chanter is
written but our agriculture under the
Third Plan is in the worst conceivable
state Who is responsible for it? Gods?
You are a secular State. I suppose you
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would not invoke God here. Who is
responsible? Weather? 1 would show
Madam Deputy Chairman, if I had
time that whether the weather is good
or bad, agriculture continues in a
state of semi-stagnancy, Production
does not go up except in one or two
years even when the weather is rela-
tively good.

SHrr JOSEPH MATHEN  (Kera-
la): Madam, agriculture failed in
Russia and Ching also.

Tar DEPUTY CHAIRMAN: Please
sit down. ILet him finish his argu-
ments We are talking of agriculture
in India.

Surt BHUPESH GUPTA: What
question he has asked. I wish there
were some Borstal schools in our coun-
try, which sometimes Members of
Parliament should also visit.

Surmmat C. AMMANNA RAJA
(Andhra Pradesh): It is an insuit.

Simr NAFISUL HASAN (Uttar Pra-
desh): We will go and visit you when
you are sent there.

Sart BHUPESH GUPTA: We shall
go together and I shall leave you
there, Now what has happened 1o
agriculture? We have given this
Rs. 641 crores of compensation 10
landlords. Not a bad amount even
for Mr. Ruthnaswamy, It does not
seem to be a miggardly amount. But
then what happened in the last year
of the Plan under review? During
the last year production hag gone
down by 3 million tons. We are just
walking around 77 million tons when
the target should be 100 million tons
at the end of the Third Plan period.

May I know how you are going to |

attain that target? Will you ask the
American bombers to lift you up to
that level? No. What is happening?
We had our P.L. 480 Agreement of
1958. Is it P.L. 480 or P.L. 420, I do not
know It should better be called 420
than 480. Anyhow, I do not make the
Americay law. Under the P. L. 480

Agreement, we are getting 17 million
tons of foodgrains on the basis of
Rs., 600 crores worth of loans and
grants from them. We are now discus-
sing another P.I, Agreement for a
similar amount. We know that the
food production is going to be worse
in the next few years also. The pros-
pects are grim. And do you know why
it has happened? Or let the Planning
Commission at least do some courage-
ous thinking if the Government cannot
deliver the goods. It has happened
because the land has not gone to the
tiller of the soil. He is not made the
owner of the land. That is number
one. '

The ceilings have not brought the
result they were expected to produce.
The concentration of land remalins
largely in the hands of undesirable
elements. Here T will just give you
only one example. Ten per cent. of
the land owners own about 30 per
cent. of the land. They generally
usurp most of the Plan resourceg and
pump them into rural economy, This
is the position; whereas at the other
extreme, owners of the 80 per cent. of
the holdings possessing 35 per cent.
of the cultivated land are deprived of
a fair price. They are burdened with
taxes and so on. The Reserve Bank
has pointed out that despite credit
facilities and so on, the rural indebted-
ness is going up. The peasant family
is indebted to the extent of Rs. 470.
This is the position. Now, it would
come to about 1,000 crores of rupees
of peasant indebtedness, apart from
what is already accumulated. Now,
how can there be production—tell
me—when there is no incentive to
the tenants and the peasanis? Thore-
tore, the basic thing was to so conduct
the land reformgs that those, who are
tilling the land, becom= the owners
of the land and the ceilings should
have been effectively enforced,
Ceiling has been by-passed; hence
very many fraudulent deals by the
landholding class. Therefore, con-
centration of land remains in the
hands of exploiting classes at the top.
Tt not only impedes production, it
leads to wastage of your resources in
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the sense whatever you pump wnto the
rural economy is appropriated by this
section of the parasitic community,
and the marketable surplus of food:
graing again falls into their hands by
reason of their predominance in the
economy and capacity to hold on And
with that marketable surplus in their
hand, they indulge in profiteering and
speculation, hoarding, etc., create arti-
ficial crisis in foodgrains where there
should be none. That is how the
whole thing happens.

Therefore, Madam Deputy Chatr-
man, agrarian reform is the crux of
the matter not only for improving the
conditions of our rural economy and
the peasantry but for helping the
economic growth as a whole. Never
can the rate of growth go up unless
we look after our agrarian economy
in such a manner that production
goes up on the basis of the peasant-
ownership of the land. But nothing
is being done. In Kerala we passed,
under the Communist Ministry, a very
progressive Bill to which we did not
get the assent of the President because
of the advice of the Government for
months and months perhaps. But
when these gentlemen came to power,
again they passed their own Kerala
Agrarian Bill which sought to negate
many of the good features. It has
widened the scope for eviction and,
perhaps, to raise land revenue. We
have got in Andhra additional levies
imposed on the peasaniry agamnst
which agitation iy going on. In the
beginning of the emergency, 25 per
cent, surcharge on land was put in
Uttar Pradesh, Therefore, I say the
land question is a major question. It
has to be frontally attacked in every
aspect. No Planning Commission is
worth the name, I tell you, Madam
Deputy Chairman, if it does not come,
after this bitter experience, {0 grips
with the problem of agriculture and
land. Agriculture needs to be
reoriented and reorganised; otherwise
we remain dependent on foreigners,
spend a lot of money on freight
charges for importing foodgrains,
which we can easily gave and invest
in other more useful purposes.
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Now, apart from that, ag a result c¢f
thre counterpart fund under P.L. 480
we have got here in American hands
so many crores of rupees. This
again creating imbalances in our
economy. Our ‘economy is being
built on artificial supports and, there-
fore, there is every danger of its col-

lapsing at any moment. Indications
are there already in the Mid-term
Appraisal.

Madam Deputy Chairman, about in-
dustry what shall I say? Well, much
is made out of it. They do not tell
you whether they have fulfilled the
target. But then, the great capits )
class which seems to be having a very
fine time, now with Mr. Krishnama-
chari, hag failed to fulfil their targets.
At page 125 of this report, you will
find that progress in a number of in-
dustries in the private sector has not
been satisfactory, There will be
shortfalls in the achievements of the
targetg in several important industries
such ag alloy, tool and stainless steel,
aluminium, steel castings, steel forg-
ings, machine tools, winding wires,
cement, fertilisers, sulphuric acid,
soda ash, paper and paperboard,
newsprint, rayon pulp and synthetic
rubber. “The factors responsible for
the slow progress in these industries
are under study.” Almost on a whole
range of industrial production, this
multimillionaire clasg has failed to
produce the targeted results, and all
that the Government tells ig that they
are under their study. Why can you
not take over the banks? Why cam
you not take over some of the failing
industries and run them better, if vou
can, in the public sector? But, at the
same time, they are allowing Them
proflts. And what is more they ¢
entering into agreement with the
United States of America for non-plan
projects of the order of 225 mision,
80 per cent. of which, Madam Deputy
Chairman, will go to build up pre-
cisely some other industiries in the
private sector. That is to say, the
monopolists have made guch a
wonderful performance to-day under
your Third Plan that they come %o
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the Government, influence you to get
loang from the U.S. underwrite these
loans and make the State responsible
for the payment and then to make
over the money to them, <o that they
can play havoe with it.

Well, this is not planning. Here
again, I give this information to the
House that a special representative of
the U.S. State Department along with
a Tew business executives of the top
U.S. monopolies is here in Deihi,
They have been meeting Mr. T. T.
Krishnamachari and the Secretaries of
the economic Ministries of the Gov-
ernment of Indig regularly and have
come to the understanding on the pro-
blems of U.S. economic aid for the
ramaining years of the Third Plan
and for the Fourth Plan.
Our Fourth Plan is being
mortgaged to the American million-
aireg well in advance and that too at
a time whep we are facing difficulties
with our Third Plan. I should like a
clear statement. Let them deny that
these people are not here, Well, then
we may consider finding out the
whereabouts of them and see who i
correct and who is not.

Thercfore, this foreign collaboration
question hag to be gone into. Mr,
Krishnamachari, I charge, hag given
an orientation of our planning towards
not only the monopolists in our coun-
try but foreign monopolists. He is
systematically negotiating with them
in order to get them invelved or
participate even in our public sector,
and Mr. Tata and others are declaring
from the house-tops that it will be
done. Mr. Krishnamachari is increas-
ing the foreign collaboration agree-
ments which are already in the
neighbourhood of 2,000. You will say
that we gain technical machines and
so on. Well, temporarily you may
have advanced this argument but mav
I point out to this House in all sinceri-
ty that the credit benefits, that you
get as a result of such agreements,
are more than offset by the remit-
tances abroad, profits and other things
they send, gnd also by various other
factors including their import of com-

ponents, intermediate products and
even in some cases raw materials?
The monopolists abroad are trying to
dovetail themselveg into the plann.ng
in order to function and operate in &
protected market and take advantage
of our developing economy. Are we
developing economy in our country to
offer commodity market to the
American millionaires whose five
million people depend on their export
trade and whose surplug stock needs
to be sold in underdeveloped coun-
tries, creating imbalances in their
economy? Thig is the plain question
to-day. How are we developing the
economy? Should we develop our
economy in the direction of achieving
economic independence, freeing our-
selves from the world capitalist mar-
ket and seeing things look up? Where
is the answer? The Planning Com-
mission’s answer is: “We go the
pedestrian way”. We started in 1950.
Basically we travel along the same
lines, only sometimey we put on airs.
That is not the way. I want a radical
arientation in the other direction than
the one which Mr Krishnamachari is
bringing about, I tell you Mr
Krishnamachari is spelling out danger
to the country and it is regrettable
to-day that such a thing should have
happened when the Prime Minister
is not fully and wholly at his post.

Suri1 C. D. PANDE: 1t
insinuation of the worst type.

Surt BHUPESH GUPTA: Yes, be-
cause I know. You will never under-
stand your Prime Minister.

is an

Surt C, D. PANDE:
him better than you.

Surt BHUPESH GUPTA: The Prime
Minister has understood you and
what you are, and one good thing he
has done. But there is Rajya Sabha
nomination. Are you retiring this
time? No?

Now, the position is this. We
were given this solemn assurance
that the publir sector will be public
sector. The Industrial Policy Reso-
lution made that commitment, The

1 understand
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Prime Minister gave that assurance.
Now, Mr. Krishnamachari, not happy
with the robbery and burglary that is
taking place, said in Delhi: ‘we are
throwing the door wide open’. Twell
the American millionaires are fat
people, no doubt, and you have
thrown the door wide open. There-
fore their line is, taking advantage of
India’s foreign exchange crisis and
shortage, allow these people to come
in, and the Indian big business nere
is in collusion with them. What is
your big business? Why they talk
about such big things about big busi-

mness, I cannot understand. They
stand exposed in the Vivian Bose
Commission report which is typical

not only of Mr. S. P. Jain but of that
entire tribe of India’s traducers in
the economic field. It is unpatriotic,
anti-social, money-grabbing, exploit-
ing—the high finance and big business.
To-day it is banking which is responsi-
ble for the rise in prices. Speculation—
fraud game—is given big incentives
and opportunities when the whole

country including Congressmen are
demanding nationalisation, Are you
not then on the reverse gear? Is

this the way to advance the cause of
our economy? The planning is failing
there.

The Industrial Policy should be
recast and reorientated with a
view to expanding the public sector
st a much faster speed not only by
setting up new undertakings which
must be done but also by natiornalis-
ing such industries as coal-mines,
especially banking in our country.
Banking is the key to your success in
this field, You control banking, and
the Rs. 1200 croreg and so on that is
in their hands. Well, deposits you are
controlling and many things, Dwarfs
cannot ever fight. Economic ang poli-
tical drawrfs ca.anot ever rize tc the
heights, certainly not to the com
manding height; of our economy. I
say that the entire country wili be
with you, Partisan considerations will
not be there, but for some reactionary
howling creatures, should you not
take measureg in the direction of
developing our industry much faster
in the public sector, dealing severe
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to the monopolists in our
country? The monopolists are the
source of our evil. They are the
source of our corruption. At 3 P
we shall be meeting Mr. Nahdaji te
discuss the problems of fighung
corruption at the non-official level
but may I tell you that if the mono-
polists remain in an entrenched posi-
tion unhampered and helped by the
Government in this manner, corrup-
tion shall continue, because that is
the fountain of corruption? That s
the source from which the Niagara
Falls of thig bribery or corruption
come. Strike there. They are en-
couraging it.

blows

Ag far as the working people are’
concerned, I do not wish to say very
much. We say here that the D.A
should be increased to cover the
rising cost of living and there should
be 25 per cent. increase in the wages.
You are keeping your working people
waiting on the sidelines of our public
life, denying them, attacking them,
using the emergency powers against
them and so on, but you do not try
to improve their living standards.
What is the incentive? Who shouid
get the incentive? This again is the
question. The priority  should be
fixed in the matter of giving incen-
tives to the gocial classes. Which
class should get the incentives—
the producing classes or the ex-
ploiting classes? You are giving
incentives to the exploi‘ing classes.
You are denying things to the pro-
ducing classes. That i why we are
opposed to thig line of approach.
Therefore all 1 can say is, we do not
need this kind of miserable report as
this, What we need today is some
amount of collective bold re-thinking
so that we can improve matters where
improvement is very, very urgent and
essential, I have indicated some of
the things—industrial things and
others. The cottage and small indus-
trieg have been mneglected, Thege
should be helped. Otherwise you
cannot even tackle the unemployment
problem. It iz growing TUnemploy-
ment is growing every year, year after

| year, and there is more unemploy-

I
i

ment today than at any time and there
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will be more unemployed at the end
of the Plan. This is admitted by
the Government and one notable
fature is the middle-class unemploy-

ment. Educated unemployment is
Fowing.

Well, I tell you, check it before it
is too late.
1 oM.

Tem DEPUTY CHAIRMAN: Mr.
Gupta, your time is over.

Smmx BHUPESH GUPTA: I am
finishing. Therefore, Madam Deputy
Chairman, I will not say much about
the unemployment problem. Others
will have ocecasion to speak on that, I
would only say that this has to bhe
handled and it should be given prio-
rity. Ag far as prices are concerned,
what I say is that complete change of
policy is needed,

The regrettable part of all this is—
and this I woulg like to say before I
sit down—that all this miserable per-
formance hag taken place when this
Parliament in good faith, may be,
sUmewhat misled by the Government,
invested the Government with the
emergency powers, If you read the
Defence of India Act and the Rules,
ybu will find that many of the provi-
sfons there are for controlling our
stonomy and so on. They were given
t§ step up our economy, to build up
oyr industrieg in a much befter way,
#d increase ggricultural production and
$0. settle some of the ecconomic pro-
hlems favourably. But we find pre-
cfsely the opposite here, In this period
of emergency, when the Government
Bas been empowered with these spe-
efal powers and the Defence of India
Kules, they have produced exactly the
epposite results. Things have gone

om bad to worse. Can I expect a

etter performance from the Govern-
ment when this is their attitude, their
policy, their line of thinking and their
way of handling our economic and
public matters? Theretore, I appeal
tp the House against before it ig tno
late, that they should not treat this
matter ag @ party issue They should

consider the serious backlog and this
stagnation or semi-stagnation in oum
agriculture and the very serious con-
dition that has arisen in ail the sectors
of our economy, in order to have a re-
thinking over this matter so that we
can formulate a correct Plan by break-
ing from the past and looking to the
ruture. Thank yow

st go oo WORA (STTNIW) :
wErEAT, AFdE ¥ qlwl & efew
gufg # 9 & OF AT TEW EX
R v K f R v R
war ¥ oy ag weww § 5 omivw
sf &t gAYT a1l 9% 39 & uF A
A T faglor & woer gaa ggaw @
| | A A GoATE JAE A T AT (o
g ar W U GRET qEE
STfEd | T3 W I FE 37 TFL Y
feafy zw 3w & S ®X g9q; HiEw
w9 a% Fia9 W DS w7 e
W 3% aud § aw # 7O &=l w
AN AT FA BT HTETETAT AT
TE¢ FA, AET FTUE €T A
Ve Y gvm o

Y FP WA AT § AR
E9 97 AAATHL F1 qS FY, IEI gL T
arfers faamg 7 T a7 78 a2 ¥ |
EW WUAT SaT 9% gar Wi Al e
g (g Sy 937 4y madr oA
forgst Som & fan ST aw Y, ofomw
oY qUETSST T g | ER 9 are
T gH I SWAT FT T ASHET
v M w foer & fF g
e #) TR @EY I AT ATISA
FI M GG qF eAT §T WA AL T
HEENT AT FA 7 5\ (TA FT E A
eow I TOMT & S W arst
wife & am oX Il § 9T A
T G ] | T YK AT T QI
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Afet T T F T ETE T CEAT)
Y v FEdr QAAT WA I
frqe § T, TEA ot Ao
e g urIr g A T 3y &
DA ¥ DT ¥ W gId) ¢ 9l
gz g 7 ey @ wE N Do
v & g Agag fed o, Sq
wag 4 SRR AT T8 e D
T € gIEEdr w0 W w9
wiee @A W O, AW E W

[Tex VICE-CHAIRMAN (Sert M. P.
Buarcava) in the Chair.]

ac war § 1 ag frw s wee |
wq Z @ W SNEEH AY'T T
w7 a g ¢ afT AT 97 3 W
faur & fo AT § A 7 T @A
wwr, Af T8 ga[ € ¥ w9
s wifgd o fedt sefeq (e )
WHATZ {ATT ST TEY N |

Frrdr rAr ¥ KU TEW W §—
Qe ¥ earaeree KTt SO e
faarg, 3w & SAwlE T Q@ S,
QT 3 g AT AT # A e
gardr, farg € awt 1 N e §
o2, 9% =Wl &1 wfa § gw awd g,
TaE AT T A | g ¥ AT 9
g & g fawe g & Y @ ey
g o wadr ) i awt F afoeal s
W e g X AT § ) W AT e
& e Q) | T, T A
i WAt ¥ SeR A g A 1 Ay
FERE A M g A e " E T
g1ty ST R | ST T e
g1 <1 & wfilg 5o T oy b @
S & 7T qX w41 §NF o v wffeafa
e gult, W A Al AT e
wifgd | QT @ar FE g W
niwyY @1 qiFesT €Y £ wfes § W
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¥R Ew FY R 4T, YUET (T4 A0
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FeE F AR W@ 7 TF
¥ g o wq ¥4 afx 2w Ay ¢
o JeqEe @2 A I I F oF o
wEACA PEFAA Qe Famw AT A1 A
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spEE A w1 Ty w W E o
aE et Fomew ¥ wEEd
st g 20 ¥ wrc g & aey ¥
T® oFAATg WY ¥ ) B of
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qz fa Y WA ¥ oawx ¥ ad
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fe qme T o ¥ N oag qwd
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I FA F ford 3w T2 A @ Al
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MR gAY gwedr #1 F9T 8 ) T T
Gt - G e R G e G
X F A AEF TN FX @ § I
WY TR TG AT T | T
fe gardr smfos fagra &1 ofa =gy
«ifed, 99 ol g0 59 &% ST gHaee-
dz & 7 2, TR R # oA g I
2} 71 WG a9 FF WA fAETT *
afe 7Et qE 1 ga¥ fod faelr g
I F dFa gy g Tfgy o

(Time bel 1 rings) w3 sread . . .
wE fpa e fadr @ g
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W) @ 9y faee

st o dto ol ;WY A 4%
fae wf gu
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" HE AWT W AATRT A Avaea @AY 93
Rt 2t % o e |
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T & WAy | W AT §, wIfwe
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FEdY & ;T iy fagra #r afa @iy
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[+ To o Frerddl]
Tk | AR AR wT AT Y fe
¥ A@ TIA T e T ¥y R
WA RN T Y BF 9 FOT T
t gefa w1 T P d ) W
g Y AT T ¢ o I wrr e Ay
AT AR TFAN & WU A
.07 & ¥rFFT & BA foar
AT W X §, ¥ ETA09 AT Afgw )
T 7 A Fgy 0 "y o TG D
Zrd ® R { Felam ¥ I
Y 7 IFHT AT GT FA FT I8
¥ 1 97 I FATER WY
QA YT § faE ) g s
qfe ¥ wu Fe A A AL § | A SrEar
g % =7 wrr #Y g2 A1 wRred e
€ AT T FH G F AT AT
g F YT ¥ wOT T @ a5
€3 Fgt FAF Tt FH GgF wrwA
¥ Ay GAT BT @ | A AAfr
W O GEAR § 1 W gH gfes
X ¥ gEwfE 9 % W aQ
¥ FEITr F QA A G feqT wrA-
®a T ¥ s § ggryafa dar af
w2 gFd | WifER 4T 9% 99 o w3
€ e afsas weiwes & fay o
erzAr § AR wwmA Agn 5 oowr
T 575 TG & FOAT FT HC 793
X ¥ oA B owsr o farar
T | 7% UF ITEO § AP 9g qqrar
{ % gt ofeers arwew ® & A
¥ g IR I8 § AR @ik gw
&7 IAY TR FC AEY § I T
& gy & | Al d9adis e §
¥Yo FUT WA F TAH FT WA M7
ofe s THFGH ¥ FQ &, T TH
frerm oA ufeas goEE W TR ¥
word et ! WA famme R fE o
weiy & 9N AmEw fAare 1A |

F A T I ¥ o § W
wa § e ias [ 8 awer

% fod 2w § wiers o uwfew
QITTEH WAWF §, T HET 9
§ T | W AR, WA R
Tg WA G0 T A% A gw gfaar
$ T QT ST @R AT TATEI™
U TF T@T TG TAT | AE AW
ag g 5 ST & U7 & qw fRwwar
81 foer w7 mifas wyfe & waw
W gu* fay safeeta emflaar W
WATR HTH FT ATIEAHAT @Y GIN |
el

Sar1 C. D. PANDE: Mr. Vice-Chalr.
man, Sir, I tried to go through this
Report very carefully and I gm conse
trained to say that this Report &
rather sketchy. It has touchedq upon
nearly 200 items in its review and no
item has been exhaustively and satis-
factorily dealt with, Three to four
lines have been used for dealing with
big items which are very vital for the
development of the nation But for
these two pages which Mr. Bhagat has
introduced in this Report, I think the
Report does not give you any inkling
of what iy happening. But three two
pages are very significant and they
illustrate the development that has
been made under the aegis of the
Planning Commission. My submission
is that after seeing the results or after
seeing the stagnation for the last two
or three years we have come to @
point when we must revise our opl-
nion and we must change the whole
scheme of things as far as the Plan-
ning Commission is concerned.

Now, Tam very emphatic about one
thing. The authority and <cope of
action of the Planning Commission,
ae it is today, should be curtailed
drasticallv. Ag I said, there are 200
ftems that are reviewed in thiz smafl
Report. In the same way there are
hundreds of things that the Pl=nning
Commission has taken control of or is
dealing with The result js that id
eannot dear with everv it-m of
national life and he successful. T8
would be much better {f the Plan-
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‘ning Commission restricts its activi- l very much liked to entertain your re-

Hes to about twenty items of heavy |
industry, ihat are essential and that
cannot be done by any private agen-
cies and f:r which the State must
take up the responsibility. Twenty
big {tems like power projectsg or dams,
housing and so on; these are the oaly
spheres where the Planning Commis.
sion shoull enter, make a plan and
execute it. And execute it in what
manner? It is not enough to say that
this percentage of the target has been
achieved. This is good so far as it
goes. But there are three sides to
targets of a plan. One is when you
say 15 million tons of cement or
gomething will be produceq but with~
in what time. The time target is
more important than the target of
quantity. Equally important target ig
the target of finance involved in the
execution of that target. For ex-
ample, the Planning Commission
promised to this country to produce 6
million tons of finished steel at a cost
of Rs. 400 crores. Now, experience
has shown that this target has not
been achieved, The time taken ig
about three or four yearg longer than
what was given out and similarly the
finances also jumped from Rs. 350
crores to almost Rs. 500 crores. Now,
it won't do if the same target Is
achieveq in a longer time. Time {3
more important in the gense that time
{s money. I Re. 300 crores are lying
idle for seven vyears instead of five
years then there is a great deal of loss
to the nation,

So, as I was saying, the Planning
C :mmission has come to a stage when
its composition, its authority and the
scope of its activities should be cur-
tailed. I believe that the Planning
Commission has assumed power over
the Government. Today either in the
Central Government or in the State
Governments, there is no initiative.
Whenever 1 approach some Minister
in the UP.—the Minister of Irrigation
or the P.W.D. Minister—for the cons-
truction of a small bit of a road, he
says ‘Wel], Dr. Pande, I would have

guest for the construction of this small
road but the Planning Commission
hag not included it in the Plan’. 1
ask this question. Was there no road
built in this country when there was
no planning? Should you give every
bit of development in the country to
the control of the Planning Commis-
sion? Planning should be only {for
such things which are of a national
character and which cannot be hand-
led by Governments single-handed.
As. Dr. XK. L. Rao was saying this
morning, in the case of irrigation pro-
jects there are projects which involve
an expenditure of less than Rs. B8
crores and I say those projects should
never go to the Planning Commission.
That way their work will be reduced
and they will be in a position to de-
vote more time to bigger schemes like
the Bhakra-Nangal or Nagarjuna-
sagar, D.V.C., Chambal Valley project,
Gandak Valley project or Ramganga
project, because these are the projects
which are your responsibility. Now
you allot the funds and you depend
upon the Governments either in the
States or at the Centre to execute
your plan. If thevy do not do it pro-
perly you have no authority, There-
fore the Planning Commission should
make it a point fo restrict its activi-
ties. ‘Therefore, I would say that it
should not be over the head of the
Government of India and the Gov-
ernment of India also should not take
shelter by saying that the Planning
Commission hag not approved it
The Government of India is higher in
authority and it should only take the
advice of the Planning Commission,
not the orders of the Planning Com-
mission. ‘

Tae MINISTER or PLANNING
(Saerr B. R. Bracat): The Planning
Commission doeg not give orders; it
only advises.

Seri C D. PANDE: But the
moment it suggests something, the
Government of India is in the habit of
saying that it has been approved by
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the Planning Commission. Is there
a single Minister in the Government
of India who says, ‘Planning Com-
mission or no Planning Commission,
1 will do this’? It is not so. Experi~
ence has shown that the country is
taking orders from the Planning
Commission. For that it is also ne-
cessary that the Ministers of the
Central Government should be mem-
bers of the Planning Commission. If
the Prime Minister is the Chairman
end there are four or five very im-
portant Ministers in the Planning
Commission and if they deliberate and
suggesy something, is it possible for
sany other Minister who is not a
member of the Planning Commission
to come and say that he would not take
that advice, as my friend here says it
is an advice and not an order? There-
fore, the Planning Commission
should only have an advisory capa-
city ang its activities should be res-
tricted—I do not say restrained—to
specific big Projects and schemes of
industry and also housing. Housing
is also a big thing which no single
Government can control.

Ag tar as the targets are concern-
ed, this gives a clear picture. There
is not a single item of importance
which is not lagging from 15 to 35
per cent. I will not repeat the list;
the list is there. There is no impor-
tant material for the building of the
nation, the target of which has been
fulfilled in its entirety, in food, in
cloth. Now, many people have spoken
about food Food is a very important
subject and therefore it has captur-
ed the atiention of the nation and that
is why many people have dealt with
that subject. T say cloth s also
equally important. In cloth, when
planning was being discussed in 1953,
the idea was to provide 20 yards of
cloth per head. Today after ten or
eleven years of planning, thirteen
years of planning, I think we should
have provided if not twenty, at least
eighteen or nineteen yards of cloth
per head. But we are producing only

7200 million yards. Of course, we
have made some progress in the
handloom cloth production but as far
as textiles from the mills are concern.
ed, we are going down from year to
year. In 1956, production mill
cloth was the highest when we touch-
ed 5600 million yards and last year it
was only 4900 million yards. That
means instead of going up by six or
seven million yards every year, we
are descending down from 5600 mil-
lion to 4900 million yards.

Next comes power. Power is also
short of the target. Then, there is
coal. Of course today temporarily
coal position is g little easy because
there is not that demand for coal.
But this is 4 temporary phase and you
should not slacken your efforts. It
may be that it is only for a short
while that coal hag not got a market.
A similar thing happened about
cement some years back. There was
some temporary lack of demang and
the Government of India thought
that cement production was in ex-
cess, and therefore they sloweg 1t
down. Within six monthg it looked
up and even now you have not been
able to revive your production and
if you are able to revive it, it is only
with a slow speed. In the Second
Plan the cement target was 14 million
tons and now voy have put it at 15
million and you expect only 13 mil-
lion tons. So you have not been able
to make it up. After three vears of
the Plan. the vnroduction is only ‘92
million tons.

Tre VICE-CHATRMAN (Sart M. P.

Buareava): Dr. Pande, you wmight
continue after lunch.
The House gtands adjourned tilt

2.30 p.M.

The House then adjourned
for lunch at half-past one of
the clock,
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The House reassembleg afler lunch
at half-past two of the clock, the
VIcE-CHAIRMAN (SHRI AKBAR  ALI
KnAN) in the Chair.

Smrr C. D. PANDE: Sir, before
lunch hour I wagy speaking about
the shortfalls in the various targets,
in the industrial and agricultural sec-
tors. All the speakers have naturally
dwelt on these points. Therefore, it
will not be profitable if I go on re-
peating the same thing because there
is shortfall in glmost every sector.

Now, I want to say something about
the manner in which the money raised
has been spent. It is a matter of
great satisfaction that the people of
this country have liberally contribut-
ed to the Plan. Nobody in 1951 or
1952 coulg believe that this country
could raise Rs 6,000 crores or could
think of spending Rs. 10,000 crores.
We thought at that time that even
Rs. 2,000 crores was a big amount.
Seeing the desire of the people in
the country to raise their standard of
living angd improve the conditions of
living they contributed liberally. I
have no complaint against our tax-
payers, big or small. They have all
contributed lavishly ang freely and
even now they are ready to do so.
And so have our friends abroad. They
have also playeq their part liberally
and unstintedly. Wherever the friend-
ly countries are, whether they are in
the West or in the East, they have
contributeq liberally. We are grate-
ful to them. But the amounts we
have raised, I believe, have not been
usefully—I do not say properly—
spent. The reason again, is the same.
We have taken within our purview
the whole range of human life, the
mwhole [sodiety, ifrom palm 7gur to
the petroleum industry. We believe
that nothing should be left. If plan-
ning does not touch this thing, if palm
gur is not raised, it is not as if the
heavens will fall. Palm gur prepared
from ‘Neera’ may be a very nice
thing. You are weddeq to prohibition
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and, therefore, palm gur should be
made. But it is not a nationa] item
of development that you should spend
so much money on it. Spend money
where good results are possible. In the
same way—of course, many people
will differ from me, from all sides of
the House—~money is spent on khadi
and village industries. I do not object
to village industries ang khadi, but
the amount of money spent and the
results achieved are not commensurate
and do not tally with their return.

Sart LOKANATH MISRA (Orissa):
That is meant to keep your Party-

men alive. ‘

SErI C. D. PANDE: Am 1 against
my Party? That you can believe. A
sum of Rs. 20 crores has been lent to
the Khadi Commission., The Khadi
Commission, according to the latest
figures, made 72 million yards of
khadi. Out of Rs. 20 crores, half the
amount is for gur ang other things.
Thus, Rs 10 crores are being spent or
have been spent and the result is that
you have been able to produce 72
million yards of khadi. Already 50
million yards were being produced
before the Plan and you have added
22 million yards. What I am say-
ing is that these amounts ghould be
judiciously spent. Khadi is a nice
thing. Mahatmaji worked on it and
took his vow when there was no Gov-
ernment support. He could raise it
to a certain level. We are now in our
era giving Rs, 20 crores and we have
not moved much in that direction. We
are counting too much on these things
and we should give up that attitude.

Similarly, there jis the expenditure
on social welfare. The work was be-
ing done by non-official agencies in
the old days and now it is being done
by officia] agencies. There is now no
non-official agency worth the name
doing it. Because there is a surfeit of
money at our disposal, we are spend-
ing it. If I may be permitted to say
20, it is squander lust. Or, what shall
I say, in Germany they say wander
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lust. Those who walk, those who move
about, are called people suffering
from wander lust. In this country
we are suffering from squander lust.
A huge lot of money is being spent
on such things which are of no im-
portance, or they are of importance
but they are not of such national im-
portance.

SurimaT C. AMMANNA RAJA:
That is the only money well spent, on
gocial wellare.

Suerr C. D. PANDE: No. I tell you
“what happens Social work was pe-
ing done earlier. That was Tbeing
done by non-officlal agencies without
any remuneration from the State, To-
day the official agencies are there.
You cannot move about unless you
have an office, unless you have a tele-
phone installed in your house, un-
less you have jeeps, etc., because
-others are doing the same. If that is
not g0, you let me know

Not only that. Come to Yoga Ash.
ram. Formerly yoga and such things
were 8]] part of religion. Religious-
minded people came forward and con-
tributed liberally for it. Today, if
you want voga you must give Rs. 5
lakhs to this Yoga Ashram or Rs. 5
lakhs to that Yoga Ashram. Then,
there is “Sanyukta Sadachar Samiti”.
That means spreading morals to the
gociety. Such things ghould not be
includeq within the purview of the
Plan Money spent on these things
will not show any results . . .

Sart ARJUN ARORA (Uttar Pra-
desh): May I remind the hon.
Member that “Sanyukta Sadachar
Samiti” has not yet come into being?
The Home Minister has only an-
nounced his intention of establishing
it. So, why should you include that
-among the squander lust?

Sart C D PANDE: 1 said it to
give an illustration. I put a question

to the Home Minister. He said when-
ever there was need, the Govern-
ment would help them with money.
He said it only seven days ago.

Now, Mr. Bhupesh Gupta has come.
He spoke earlier in this House con-
demning certain features of this Plan.
I believe that he was rather hard and
excessive in his criticism. His words
were hyperbolic type 1 want to take
up only two points raiseq by him, be-
cause it ig very nice of him to have
come here to listen to my reply. He
dwelt on one thing, that is, we should
not import foodgrains now and that
also ynder PL 480

Sart BHUPESH GUPTA: I did
not say that. I said you should not
depend so much on it.

Sarr C. D. PANDE: Unless he is
fishing for trouble in this country,
can he say to the Food Minister to-
day: Do not import 17 million tons
of foodgrains and be at the mercy of
the masses. He goes to West Bengal
and sends telegrams to him tq send
two million tons of rice or 3 million
tons of wheat—wherefrom? We have
not got any store.

St M, N. GOVINDAN NAIR
(Kerala): After sixteen years of in-
dependence, what is thp, meaning of
your importing food?

Surr C. D. PANDE: I am not yield-
ing. I tell you that we cannot afford
to do so.

Tur MINISTER or STATE 1mx TH®
MINISTRY or FOOD ann AGRI-
CULTURE (SHrt A. M. TaoMas):
Why is the Soviet Union importing?

Surr M. N GOVINDAN NAIR: That
is their look out.

Szrt M. N. GOVINDAN NAIR:
That is their jookout.

Sgr1 C. D. PANDE: This is our
lookout and more so of yours. They
have resources We could not blame
them We have not got resources,
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Qur needs are great. They are alsa
complacent. We are also compla-
cent. They have failed in their plan.
ning. We have also failed in our
planning. We have not been able tq
produce 93 million tons or 100 million
tons of foodgrains. We are aming
at it. We have produceq 80 million
tons or 93 million tons. Therefore,
the urgency for the purchase is there,
Now, should we purchase it or not?
It he thinks let there be chaos in
this country so that his party might
prosper at our discomfiture, it is up
to him, because he is working from
that angle. But we and the Gov.
erniment  cannet  take sk They
must feeq the population in thig
country, especially at this juncture
when there is starvation, when pri-
ces are rising to the extent of Rs. 30
per maund of wheat in Delhi. The
Minister of Food will be really un-
wise if he stops it because Mr. Bhu.
pesh Gupta says: Do not import,
People become complacent and no
production will be made. .

Sar1  BHUPESH GUPTA:
never said all these things.

I have

SHr1 C. D. PANDE: You s2id thag
PL 480 is 420, as if the Americang
are creating harm to us by lending
us food at that price. I tell you it
is a dignified way of doing things,
(Interruption) They are not asking
for that money. All the money is at
our disposal. The money is as gooq

8s the Government’s. If Rs. 100
crores are there, it is our money,
America are not going to take it

except a small sum that may be useq
for their Embassy.

Sttt BHUPESH GUPTA: Now, an
interruption, if you will kindly yield.

THE VICE-CHAIRMAN
Agrmag Arr KHAN):
time at his disposal

( SHRI
He has limiteq

Sarr C. D. PANDE: Then, I put it
to the House: Can we dispense
with the import of foodgrains at
thig juncture? Can any sane man Op
any wise man, who has got the in.

483 RS—5.
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terests of the country and of law
and order in the country, at heart,
remain without feeding the people,
keeping the price in mind? If he
says that the Food Minister should
be forceq to discontinue the imports,
1 say that Mr. Bhupesh Gupta, as the
leader of the Communist Party, can
do so. Nobody else can subscribe to
it.

Suri BHUPESH GUPTA: Will you
kindly yield a little? All T said was
that our agriculture should not be
so dependent, that it should attain
self-sufficiency. Your Prime Minls-
tor s2id that

Sur1 C. D. PANDE: 1t could not be
done, we are sorry for our mistake
which coulq not be helped. But can
we commit “harakiri” by not being
successful in one direction, and there-
fore nothing should be done?

Surt ARJUN ARORA: May 1 sus-
gest a compromise?

Surt C. D. PANDE: 1 do not want
any compromise from you. There is
another point. What he said was:
“Do not take any aid for the deve-
lopment of your industries”.

THE VICE-CHAIRMAN
ARBAR Arr KHAN):
the private sector.

(SERT
That was about

SHrR1 C. D. PANDE: Private sector
or public sector. What he is afraid
of perhaps is that the foreign capital
will come here and dominate our
economy and will ultimately exploit
us. But he is an economist, he is a
student of world movements, and may
I ask him how many countries, whp
have taken help from others for the
development of their industries, have
been enslaved? Let us know that.
France took the biggest amount in
Marshal Aid, almost $800 crores
So did Italy, so did Germany, so did
England. Can you tell me that Pre-
sident de Gaulle is in duty bound to
Mr. Kennedy or to Mr., Johnson?
Is he being goaded by Mr. Johnson
to follow him? I may tell Mr. Bhu-
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pesh Gupta that ideological ropes are
more to be feared than financial
strings. The strings can be snapped
at convenience. The world has ceas-
ed to be grateful for the benefits
glven. Therefore, if we take help,
afd, grant, anything from the West-
ern countries or from Moscow, what
is there to it? We take a lot of help
from America and also from Russia,
we are grateful to them, but I am
never under the impression that be-
cause Moscow gives something we
are therefore getting tied to them.
The real factor to be considered is
that humanity cannot afford to see that
ane part of the world should remain
poor. Therefore, Russians are help-
ing us and Americans are helping us.
Yo ask us to take help from Moscow
and not from the United States is a
legic which we cannot {follow. We
can take help from wherever it comes.
History knows that financial aid at
thig point or that point will never bind
& country perpetually fo political
domination because that has been
skown by France. France took the
biggest amount from the United
&tates, So did Ttaly, Therefore, the
fear that Mr. T. T. Krishnamachari is
changing his policy overnight is un-
fsunded. )

I will take only one more minute to
my a few words about the illness of
the Prime Minister. I may tell you,
Sir, that I am not always praising the
Government very much. Government
Is not taking any advantage out of the
fllness of the Prime Minister. It is
very unfair, it is in bad taste, it does
not look nice to say that Goverament
8 changing its policy because the
Prime Minister is ill. The Prime
Minister is still in good control of
affairs. He is on the saddle, he dir-
ects. Everyday he meets Ambassa-
dors and foreign dignitaries. He
meets Presidents and Prime Ministers
and Secretaries of other countries.
They come and meet him and talk to
him effectively. Do you think that
they are coming to see him about his
fllness? Mr. T. P Krishnamachari
hags not done anything by revolting

against the Prime Minister. What-
ever is being done by the Government
may not be yielding enough fruit. It
may be mistaken here and there, bus
it is Government’s policy, it is Prime
Minister Nehru's policy that is being
followed, and we support that policy
whatever may be our differences here
and there,

SarrvaTt TARA RAMCHANDRA
SATHE (Maharashtra): Mr. Vice-
Chairman, we are not only discussing
the Mid-term Appraisal of the Third
Plan but in fact we have reached the
mid point of our long-term plan of
25 years. So we must see the Report
in its proper perspertive and in a
balanced way. Have we failed? Yes,
to gome extent we have failed. But
have we failed cent per cent? No,
we are successful in some respects.
So also, Sir, in our family we plan for
five years, fen years, twenty-five years
and sp on, and we come across soma
unforeseen and unavoidable calamities
and difficulties, and then we say that
man proposes and God disposes. So
this nation’s plan is also like a big
family’s plan, and from th=:t point of
view I say that we must see it in the
proper perspective and in a balanced
way.

1 join my hon. friend, Mrs. Bharathi,
in congratulating the Government.
They have boldly confessed their
shortcomings and we must appreciate
it. Many of the hon. Members have
only criticised the Government. 1
say, are we not a party to it? The
Parliament has discussed these Plans
in both the Houses, and we have dis-
cussed them at the State level and at
the district level: and even in some
parts of the country we have discus-
sed them at the Tahsil level or what
we call the Taluka. These Plans
were discussed all over the country
and we are a party to it. We should
not forget that if it has failed in
principle, we are a party to it. But
it has not failed in principles and
policy. If it has failed in the imple-
mentation of it. then also we are a
party to it because we call ourselves
and we are the representatives of the
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people. The Members of the Lok
Sabha represent three crores to four
croreg of voters, and we elders as we
are called represent gur States. When
we represent our States, it is our duty
to go to the public and let them know
the plans. Some of the Members gaid
that the Plan did not reach up to the
people. But it was our duty and it
the people have not co-operated, it is
the fault of ours who are the repre-
sentatives of the people. So we
should think over this Plan in that
respect.

What I find is that in the last 123
years we have travelled a long dis~
tance. In the olden days, we were
not able to manufacture even a need-
le, and now so many industries are
there and we are able to manufacture
so0 many goods in the public sector
as well as in the private sector. The
agricultural products are increasing,
and unfortunately we have increased
on the population front also. We have
increased our population by 8 crores,
and we failed to p'an that thing in
the beginning of our Plan. fir, there
are, of course, many difficulties which
are unforeseen, not seen or unseen,
which are natural, which are not man-
made. There are so many calamities
like famine, floods, pests, earthquakes,
cyclones, etc., which are natural cala-
mities, which are God-made. Those
that are man-made are Chinese ag-
gression, Pakistan’s attitude and in-
flow of refugees, riots, and so on,
which are beyond our control and
which are to some extent in our con-
trol also. But we have to face all
theze calamities.

Many of the hon. Members have
criticised the Government machinery.
To some extent, I too agree with them
because there are instances of the old
bureaucratic attitude in the adminis-
trative machinery of ours. But we
cannot blame them totally. So I sug-
gest to the Government that wherever
the Plan fails, the authority who
is responsible, who 1is in charge of
that part, of that section, should be
taken as responsible for the failure

of that part of the Plan. There are | number of the

f
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many officers and Government emplo-
yees who are very honest and sincere
in their work. So we must appre-
ciate their work also. Sir, T came
across some of the Government offi-
cers, Classes I, I, III and IV, and
they feel: “Why should we do our
job? We will only go 1o our office
and come back because there is no
reward given for sincerity and hon-
estv.” So, regarding those, who are
honest and sincere, we should appre-
ciate their work.

Sir, the reason why we are discus-
sing this Plan is because we should
give some gsuggestiong in order to
make our plang more successful.
Cnming to the international trade, I
would like to bring to your notice the
position about the export of sugar—
page 45. Export of sugar in 1960-61
amounted to Rs. 2'5 crores; in 1961-
62, it jumped to Rs. 146 crores. And
then 1n 1962-63—this Report has come
out in November, 1963—it amounted
to Rs. 17:0 crores. Even according to
the latest figures, 1t is Rs. 25,19,00,000.
And molasses worth Rs. 84 lakhs . . .

SHrRr A. M. THOMAS: Rs. 30 crores.

SarrvATT TARA RAMCHANDRA
SATHE: 1 am very glad to hear that
it is more than Rs. 30 crores. So, 1
would like to congratulate the Minis-
try of International Trade and the
Ministry of Agriculture also, because
the Ministry of Agriculture has given
seeds and manures and all sorts of
advice to the sugar-cane growers. ‘So,
this was possible. 1 wish that the
Government should continue this
policy of exporting sugar when the
other nations need it. It ig not that
whenever we like we should export
it, whenever the other nations re-
quire sugar, we must be prepared for
exporting it. And also we, the house-
wives, will do our best; if we minimise
a little consumption of our sugar, we
will enable the Government to export
more sugar,

Another thing ig this. Some of the
States are beginning to increase the
mills, and I do not



2217 Mid-term Appraisal of [ RAJYA SABHA ] Third Five Year Plan 2218

[Shrimati Tara Ramchandra Sathe.]
understand why the Government is not
willing to give them permission. 1
would like to bring to your notice that
from Maharashtra they have applied
for permussion to open 19 sugar mills
but, unfortunately, those applications
have been lying with the Ministry of
Industry for the last twelve months.
You, Sir, know, and the House knows,
that Maharashtra State and some
parts of Mysore State are bestowed
by nature with a favourable soil and
favourable climatic canditions which
are very essential for the growth of
sugar-cane. Now, ag far as the per
acre yield of sugarcane and the re-
covery of sugar per ton of sugar-cane
are concerned, these factors satisly
very well, and these areas stand in
the world as the second best. So,
these applicationg shouldq not be lying
there unattended to. Twelve months
have gone and I can say that we have
lost sugar worth Rs. 100 crores be-
cause of this type of red-tapism in
the Ministry of Industry, if I can be
permitted to say so. So, I request the
M'ustry, through you, Sir, to hurry
up the matter and do the needful.
And I want to add one thing more.
These factories are run on a co-opera-
tive basis.

And coming to another factor, that
of spinning mills, when we are saying
that we want the mills to be started
on a co-operative basis, there are
some applications lying pending from
my State, Maharashtra. Instead of
giving them permission, I am very
sorry to note that the Government has
given permission to private mills to
increase their spindleage. So, such
things should be noted here.

I join with hon’ble Member, Shri
Khandubhaj Desai, who said that we
should start more fair price shops. I
too agree with him but some more
essential commodities should be in-
cluded in the list of articles sold, for
example, soap, match box, some cere-
als, chilli, oil, etc. This is the only
way by which we can help the people
who are already feeling the heavy
burden of taxation. If we give them

this type of fair price shops, they may
not be feeling the burden of taxation,
because tne prices are rising, lf we
mcrease the dearness allowances, the
purchasing power is increased and
agawn further inflation goes on. So,
to provide more articles at a lower
price is the only way to solve the
problem.

Again, commg to exports and im-
ports from the Report under consi-
deration, on page 44 it is said that *“a
number of measures were taken to
discourage the smuggling of gold and
other banned articles”., I am very
sorry ¢ note that there are some
banned articles which come into India,
articles such as transistors, motor-
cars, wrist-watches, etc.,, and they are
suoid by the Government at a very
low price. And there is public criti-
cism that these articles are purchased
by Ministers and by Government offi-
cials and their relations. So, I would
request the Government to look into
the matter and not allow such things.
In fact, the articles which are confis-
cated by the Customs should be sold
in the market at not less than the
price which people would have to
pay, paying the Customs duty.

1 am sorry to note that there is nv
mention at all made about the reha-
bilitation of the refugees and about
the development of Dandakaranya in
this Report. In Dandakaranya, six
thousand refugees are rehabilitated,
and again, there are 5,000 Government
employees there. Really, I was shock-
ed to hear this proportion. I heard
that those who are transferred there
get somewhat more allowance, worth
half their pay, and so, everybody is
keen on going there. So, thig matter
should be looked into, Again, there
are refugees, hundreds and thousands
of them, coming by whatever way
they like, by boats, steamers, road and
rail and with ¢or without migration
certificates. We should look after this
overwhelming number of people who
are coming, and we should take steps
to make proper arrangements to re-
ceive them and give shelter to this
uprooted humanity seeking refuge
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and peace in the 1and of ours to which
they would also have equal rights, had
there not been an arbitrary partition
of the country by Indian Government
causing death and misery to thou-
sands? So, wé must see to their con-
venience. The State Governments are
giving their helping hand; that is their
duty, of course—the Governments of
Andhra Pradesh, Orissa and Maha-
rashtra. The Central Government
should ask them to open relief camps
on their borders when they come
there. Government has to put them
up first in transit camps and then they
are again shifted elsewhere, There-
by they feel insecure and sore. The
present Ministry is not competent as
i has neither the manpower nor the
machinery to tackle thig problem. So,
1 request the Government, through
you, Sir, that thig problem should get
top-priority attention and the Minis-
ter without Portfolio, hon’ble Shri
Shastriji, should take up this urgent
matter because this is a most impor-
tant matter and if this matter is not
tackled properly with great care and
urgencey, it is bound to cause a prob-
lem of law and order. And already
in the border States, I think, peace is
disturbeq to some extent. So, we
must be more cautious, and these
refugees shuld be taken care of and
this problem should be dealt with at
a higher level, at the Cabinet level.

Thank you. ° . -
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ATET FY IRIST 7 gAY 963 g¥



2223 Mid-term Appraisal of

&\ 7z AT FAR AW F AT TET
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3 A9 3fay 5 Y areag 9
A AW ¢, I3 T @R qfaq F g
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¥ 1 FAT JAEATE AT F AW
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T Koo TIA WEAT I §, 3 Y HrTwet
wor ¥2 moEY a¥g ¥ A8 9T Ry
# | g o7 29T Ao A9 997 FQ@
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¥ QU I J91 & 4T T 9 TR
¥4 gFHl F 12 TAF § F qo—qo
R 93-9% §F 17 FAX § HS A3
AT O]9 ARAT @Y § | g
N g ¥ ITF! qFF wA@e w5y
T g AT e amaz g frag
AN T FX § fF gak @) @
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A Ford o fast s & I e
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QRIS F 87 & (Fa1g 1 92 5%
AT, TFY, T5X ITF AL AT WA &
3% 97 3 frare @y § a1 ST T
w@& # wrwdafrg @ arar g fs
oF A ¥ 7 oF fox @ 7 & qAr
_W & fA7, SN 7 T @pr At A
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o o e T F1E SIM-gT AR A
&t &, ITHY T AT F AL TF
IR TG ERT AT O B GATCEN TG
TFRAT | QX ATAT F1 9T TF A
¥ arafa® «rrar 75 g ], @ anay
& fr oz a3 quraT @1 W & 1 [}
o Fga & 5w & A TR,
wifewr, a7 W) 9 | qETH AN
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w9 § f& difed T «f, & 7§ &
a1 Hifest st ar dw, TR wT ot
A 7328 799 97 F¢ F A7 {2 f
TAAT AT FW A, WK R W
AR FT 3MY | 99 @Arfmr 7 930 I
FT0 grar g |

4

cifeet Ftee 7 oY forar & @y
e fa=r frar g ay qar A
g ¥g  fe §, 59% 3§ ¥ Oy
qar J9ar § fF 97 9249 ¥ 97 9859
IT TIX o TTHS FIEALAT TF¥ & | T
TET T @ A 6T TH¥ F qrorrd
gl @t & gwaar g £F qqo a9 § Wy
F AT AT Y 1A | qTEqT H WP
7 Y R AT A freeraan § avaY wre
&Y &1 =g Qar Ao 73F  orgr a¥ gAY
S ferar gt g sH A AT
e & £ foras wadiT artareaT &,
Ffrmadz AriareR e §, ITH I14
S0t F T FICHY FAE F ITH AgIT X
dug fag 2 & 3% Y TR 9y
afqard 2 faar s fr 99% grafag
faamr ST qgT3 AT AT ol w3
QYT G4y &7 Fraar g9 g, ar #
gaAar g 5 agad a9t qer 3§ faaar
gT &Y aFAl §, I 3T ITT AN IF
ST TE T A § 1 M AIF THFN
F 9w Wy g fom ¥ wwr @
YT T TN Y AW TF TS
FACH, o erFeT sy farar AAY @

| AY FFIR @ gwr F qavy giaad ang
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O 5 qg ey v &, a8 fear o &
Yy AAT §P AL gET

ve T & ok w ST
wgr § & wfer s 5o
¥R ¥ O IF FTC A F aw faaAv
WA g 1 et FHT § [9AT g
qaadfz e &7 fqif ¥ dm "
W 1q ® agaar fw faw fua oot &
ager & fred gu adw § Wik 37 9 fauw
w1 faqr S | TR T IE R
¥ 77F & a1 faw AT  WR A T
AT T T § &A1 faw smar
rz @ far § oz o« SRR

Development of the more backward
regions in different  States”

IR frar 1 T S wwdfen-
43 & § /T TTHT ZH GO
T Y | Tg AW BFAHT [ifad
*uy w8

“Relatively less developed regions
in different States present special
problems and call for sustained and
{ntegrated development.

TH-TF ST q A=A, FAT-FTT 8.3
¥ fred gu ) Wk 97 W e
X ey s § A TEET AAEH qg ¥
fiv gw @13 QW FY OF AT F FF AT
@} 9y § W g g 3w Fr wafy
o aey § 1w aR U ¥ @afy
% o w18 Ton FXEHTT LA AG) FET
¢ & gt I g & @ 1
ufer &Y g =nfga oy fF ag
uy gafz ¥ fag At w1 foaw =%
o | W 3@ fag dfaam ¥ G
t T ¥ ar ag o s iy

IuT 92w § di freg o 2w
Qo FHET | FAY F—qrEy i,
GF favr o) ey 1 gaf fog &
Wr fawy & & wurm wat o ¥ oy
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AT I greara" frar &t T a7
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e guF sy Far P o W@ oL
@3t [ «f 5 sufas swm weg
FT W T 7T § AT Fe1T FTHIC T
A T 1 v A T g &
ITH  zad  FE-gE @3 §,
ITF YA T 9E §I R E,
FfEag g T anr g1 ag
AT Y TEY, STHT FT I F) AXEFAT
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2 EY & 5 59 T & 7Y o7 /FAT )
9T FWT ITT WRW F fr@IaT F It
FRT & AT AT A (afaee wg) arwot
#, SqUEAl ¥ gHT Y ATGT F
I, FW § o ARG F1 faegw
A T § 1 & g By A ¥, fReee .
§ ag oy fagsmw § w) gRads &Y
Y feepd qar go &+ Wt IET WM
FRwEY § Y A 1 wmi wE ¥
% v 91 999 weH g fF sa¥
grag 9w 7 gafa & fo¥ sgv widw
F1 S vgam gy o 9 SwdE ¥ I
oF R W G g o, @€t 39 FW
TV gWT | g GET g & ot i v
aw T3t & afe o e & & anT
FAET A AT FEY TARA I A7
HFAT &1 G €Y WA W STo W FAT
fagadtogs wmaguedsgrarfa
IFT-BET IO T ary ¥ =%
F@TT AGT g I, KIS JARHA TE
ag wHar 1 ¥ wgan g 5 9 a8 39
fagw fata €1 faaat wfas sT
Y ¥ oY gniy ITaT Y SR 4]
gFar g |

(Time bell rings.)

v frag @ P S cenfar o

Fr fogrfr fred wal & fag & se¥
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FTCHFETT g HY AAfg AT faae
oI 3T Y IR TS &I AT
WY eqry fade &7 ¥ gaar Wi Qs
XA

- he g

Surt LOKANATH MISRA: Mr.
Vice-Chairman, Sir, there cannot be
two opinions about the fact that the
basic objective of the Plan is to afford
to the people a decent life. But the
immediate need of the people is to
make available to them the minimam
necessities of life like food. shelter
and clothing at a price which they
can conveniently pay, along with other
minimum welfare nRecessities like
medical aid, education and sanitation.
But, Sir, after 14 years of planning,
what come to our notice in this Houise
this morning during the Question Hour
is extremely discreditable to the Gov-
ernment. The Minister here does not
know as to how many people died in
the capita] city without shelter, with-
out food and without medical aid.
Even if what the hon, Health Minister
said is justified, namely that it could
not be accounted for as to how many
were due to exposure gnd how many
due to disease, that also is discredit-
able,

Sarr JOSEPH MATHEN: We never
plan for dying.

Sgrr LOKANATH MISRA: It seems
you plan only for dying and for no-
thing else. After these immediate
needs are satisfied, the people would
naturally expect a better standard of
living, some comfort and some Jeisure.
But how is this all possible? This
could be only possible if there were
an expandeg employment opportunity
which can only be created by way of
higher rate of economic growth.
But in the present circumstances what
we see is that there is no balance be-
tween the development of agriculture
and industry. There is top much of
concentration, as is admitted by the
Planning Commission, on land. I do
not really understand what they mean
by thnis concentration, There is plenty
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of land 1 this country which is not
being reclaimed. If they reclaim thig
land and give some incentive to the
farmer, there would be plenty of peo-
ple coming forward to till the lands
and make use of them. But in spite _
of all our planning for fourteen years,
that has not been done. But the fact
remains that the progress we make
in the agricultural sector would deter- *
mine our economic growth in the coun-
try because the main dependence till
today is on agriculture, Now time has
come when greater emphasis should be
laid on expansion of industries and,
the surplus population, it any, in the
agricultural sector could be absorbed
in the expandeq industry,

4

Agricultural land in our country is.
the largest natural resource. It con~ *
stitutes the very basis of India’s eco- -
nomy. Out of 40 odd crores of popu-
lation, more than 70 per cent. depend
on gagriculture for their occupation
and livelihood. All the same, income
from agriculture and allied sectors
constitutes only 50 per cent. of India’s
naticnal income. We have spent dur-
ing the first two Plans more than
Rs, 2000 crores in the agricultural
sector. I shall quote, Sir, some figures
which would give you the comparative
position in a planned economy vis-a-
vis countries which have no plan. The
source is no other than the United
Nations Organisation:

. 1956-57  1960-61
India f 108 119
Malaya 108 129
Japan 110 125
U.AR. 107 123
Israel 124 163
Turkey 107 124

These figures amply prove that we
have failed in the agricultural sector.
The Plan has carried us nowhere, We
have wasted the money. We have
poured in a colossal sum of Rs. 2,000
ecrores into agriculture, and the net
re<ult is much less compared to coun-
tries which did not proceed with a
plan,
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Suri M, N, GOVINDAN NAIR; Is
the Plan responsible for it?

Sert LOKANATH MISRA: Definite~
ly. Who else should be responsible
for having sabotaged it—of course, if
1t is not you?

in the sphere of industry, we see
the same Jopsided planning. There is
overemphasis on basic industries at
the expense of consumer goods indus-
tries, 'This is because our Plan has
been communist-oriented. We have
Russia as our ideal. But the basic
difference is not probably realised.
While there is a totalitarian Govern-
ment which does not have to look to
the needs of the people, in India we
bave a democratic Government. That
is the basic fact which has to be taken
into consideration. We want people's
co-operation. We have to meet the
needs of the people and in a demo-
cracy, unless people’s co-operation is
available no Plan can succeed. We
have to inspire the people that only
they have to carry forward the Plan.
The Government cannot do it unless
the people themselves are enthused
ang in a democracy like India, we
have not tried to do it,

What is more, the basic industries in
themselves cannot cater to the needs
of the masses. They will cater to the
needs of the small industries, to the
consumer goods industries and unless
we have plenty of consumer goods
industries in the country, what would
we do with the production of the basic
industries? So I say it has been lop-
stded but I am happy that the Mid-
term appraisal admits of its failure and
it has also admitted that it has not
been possible to have any impact on
the economy, the living standards of
the people ang on employment. I
shall deal with employment later on,
but on the otherside what has hap-
pened? It has acted as a vampire
sucking the bloog and vitals of the
people by higher taxation and by
higher prices and anti-peasant laws.
It is said that the anti-peasant laws.
‘would g0 a long way in improving
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agriculture 1 the country but what
has been our experience? Unless the
peasant is given the assurance that
he is going to own his lands, who
would put in his money or toil Na-
turally, it will be a colossal failure
again if we try this way. This is a
wrong way of doing things.

The Planning Commission in their
report have appreciated the coutribu-
tion made by the private sector, but
they have alsoc added that the pri-
vate sector has been unable to utilise
effectively the capacity licensed in a
number of important industries. With
out going into the reasons for the
failure of the private sector, they have
made these remarks. They know it
perfectly well that what little has
been the failure in the private sector
is mainly due to the Government. In
the case of raw materials, in the case
of transport, in the case of other faci-
lities, the top priority goeg to the
public sector. It is only a  step-
motherly treatment under which the
private sector is trying to push ahead.
In spite of all difficulties or hurdles
put on its way, it has succeeded,

Surt ARJUN ARORA: It has failed.

Sam1 LOKANATH MISRA: It may
appear to have failed for the prota-
gonists who take up the cause of the
public sector alone, who do not see,
who have a coloured glass and who
refuse to zee that the private sector
exists and will exist.

What have we achieved during these
14 years of planning? It hag been a
colossal failure. In the field of em-
ployment, we starteq with a backlog
at the beginning of the First Plan of
4 million and by the Second Plan it has
come to 9 million and by the end of
the Third Plan we shall attain a huge
figure of 14 million. So in spite of
the Plans, we are going on adding to
our unemployment,

Second is the question of prices. 1
do not have to say that the prices have
gone up, because each hon, Member in
thig House hag realised it and pleaded
that the prices be grrested and

&



2231 Mid-term Appraisal of

brought down. Third is foodgrains, I
have dealt with the point that we
have failed in agriculture.

Fourth is exports. The export hap-
pens to be the main foreign exchange
earner for India. All the same we
have failed 1. that sector. The First
Plan annual gverage was Rs. 609 cro-
res per year, The Second Plan figure
wag Rs, 614 crores per year; and dur-
ing 1962-63 it was Rs. 694 crores while
the target fixed was Rs 720 crores.
So even in this we have a shortfall
and we have not been able to earn
as much foreign exchange as we
could have. That is because items
like cotton textiles, coffee, and leather
have recorded a sharp decline. What
is more. our Government does not
believe in a low-cost economy, They
have introduced in this country a
high-cost economy. A high-cost eco~
nomy can manage itselt in g totali~
tarian country but it cannot manage
itself in a democratic country where
you have to gtand competition. Na~
turally, we have to bring down the
priceg of commodities that we manu-
facture, or else we do not stang in
*he open market in the world.

Regarding population control, we
have also miserably failed. Some hon.
‘Member made a reference to the Social
‘Welfare Board and organisations like
the Bharat Sewak  Samaj, Bharat
Sadhu Samaj or some other Samaj
which are being financed by the Gov-
ernment for doing this work. What
they are doing is to g0 on appointing
people who belong to the Congress
organisation, who run the election
machinery during the election time
and sit tight at home and get pension
for the rest of the time. That is what
is going on or else, what is the reason
as to why we have not been able to
inspire the people yet that we do not
need so much of growing population?
In my opinion, we do not have too
great a population yet for India but
all the same if the Government feel
that India is over-populated, what is
required is to make these people go
round the country and explain to the
people that we do not need more
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population and that gomething must
be done. They have not been able
to do it within the 14 years of plan-
ning and so there must be something
wrong.

Now the Planning Commission-na-
turally they are very efficient people
otherwise—have tried to put the en-
tire blame on the implementation and
have tried to get away. I cannot al-
low them to get away like that. They
are a party to this failure, They put al]
the blame on their juniors, who would
try to oblige them just to retain their
posts, That is very unjust on their
part. One party making an allegation
against another party and getting away
with it is al] wrong, We are the peo-
ple who have tp judge it. They are
not the people who are to judge it.
They cannot say that the imple-
mentation is wrong. It may be that
the planning itself is wrong, It is for
othrers to say who is wrong and who
is right. They should not have made
that aspersion on their juniors which
is very wrong of them,

Now, instead of using this entire
machinery for planning, what is being
done is that it is being used for party
purposes. That is what I have seen
in Orissa During the Bhubaneswar
Session what was done was that one
hundreq jeeps from the Community
Development Cenfres were  brought
just to carry eithér vegetables or fruit
or fish or some other items for cater-
ing to hon, Members, distinguished
Members of the Congress Party who
went there as the guests of the Gov-
ernment of Orissa. It that happens,
how do you expect the officers to
honestly work for planning? If he
knows that by going over to
Bhubaneswar for two or three
days he can placate the Minis~
ter or the person in-charge of
Planning and get back to his place
angd sit tight at his residence without
doing anything, why should he take
the trouble of moving over his fields
and inspiring the people towards the
Plans? And the great Congress Party
is talking from housetops that
they are going to eradicate dis-
honestv  malpractices and corrup-
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[Shri Lokanath Misra.]

tion within two years. It is all
ridiculous, Previously we were
hearing about the “socialist pattern of
soclety” and now it seems we have
come to the gsecond stage and I am
happy about it that they have drop-
ped the “pattern” now. They have
now dropped the “pattern” and
have now got the “mould” ready, And
the great Bijoynanda  Patnaik of
Orissa, the over-night capitalist, he
sponsors that resolution. I was really
surprised when I read in the papers
that thus over-night capitalist was
sponsoring the resolution on socialism
at that session of the Congress,

AN Hon, MEMBER: Democratic
socialism,

Suri LOKANATH MISRA: Now that
he has got the mould, he would start
producing socialism and go about dis-
tributing it to the entire country. I
suppose. This mystery man of Indian
politics, of Indian commercial under-
world . .

Surt B, R, BHAGAT: Under-world?
Sarr LOKANATH MISRA: Yes,

Sert A. M, THOMAS: Sir, it is
quite unfair to a person who is not
in the House and who has nobody to
defend him,

Surr LOKANATH MISRA: If you
interrupt, then I will have to explain
why I have referred to him as belong-
ing to the under-world.

Trr VICE-CHAIRMAN (SeRr AK-
BAR ALl KHAN): I think you can use
some other word.

Swrt LOKANATH MISRA: Under-
world is not unparliamentary, Sir.

Surr A, M. THOMAS: May I sub-
mit, Sir, that it is not a question of
using another word. Is it fair or pro-
per on the part of the hon. Member
to refer to a person who is not in the
House and who is not represented
here? He is not in the Government
of India. What ig this?

Sust LOKANATH MISRA: He
sponsored that resolution and anyone
in Indian politics exposes himselt te
criticism.

AN Hon, MEMBER: That is public
life.

Surt LOKANATH MISRA: Kindly
do not interrupt me, for I have so
many things to say and there is not
much time. One of those over-night
capitalists is the Chairman o¢f the
Planning Board in Orissa, the other 1s
the Chief Minister of Orissa. They
are planning and that is why I refer
to them.

Surr C. D. PANDE: Are there

two?

Tue VICE-CHAIRMAN (SHRT AKBAR
Arr KuaN): No question, Mr. Pande.

Suri LOKANATH MISRA: There
is only one Chairman of the State
Planning Board in Orissa and only one
Chief Minister in Orissa, There can-
not be two of them each.

Next, I would like to refer to a col-
ossal fraud that has been aitempted
on the people of Orissa. The other
day, Sir, I presume you may remem-
ber, T had put a question to lhe Min-
ister in charge of Irrigation and Power
on the matter and I had subsequently
written a letter to the hon. Minister
in charge of Planning on the same
matter. He, I thought, knew about
the parliamentary procedure of writ-
ing back replies to leiters from Mem-
bers of Parliament; but I find that he
has not yet picked up that practice,
in spite of his association with the
Cabinet and being in the Government
for so long a time, for so many years,
and he has not written a reply to me.
Therefore, I have to take it that my
information is correct.

Tae VICE-CHAIRMAN (SurI AKBAR
Arr Kman): He may be enquiring
and he will reply to you.

Sarr LOKANATH MISRA: There
wos nothing to enquire about. It was
only his opinion that I scught. Sir,
Tikerpara . .
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Surt B. R. BHAGAT: The hon.
Member should not be impatient. He
wil] get the reply. He has written
very recently.

Surt LOKANATH MISRA: By the
time I get it, this debate on the Plan
would be over and the occasion wouid
be over, Probably he preferred not
to write to me earlier so that I may
not use it during this debate oa the
Plan.

Serr M. N. GOVINDAN NAIR:
What was that dam?

. Surt LOKANATH MISRA: I will
explain it. . .
Surt JOSEPH MATHEN: It is a
damned thing.
Suri LOKANATH MISRA: Naty-

rally, for a man from Kerala it shouid
be a damned thing. This dam, the
Tikerpara Dam was blessed by our
hon. Prime Minister and I do not have
to testify it. The Governor of Orissa
in his inaugural address to the Orissa
Assembly said that he had given his
blessings to go on with that project.
Here in reply to my question, the hon.
Minister for Irrigation and Power said
that the Prime Minister did not lay
the foundation stone in Orissa, that
it was only a commemoration stone
and the survey was not comple.e yet.

Serr M. RUTHNASWAMY: Come.
memoration of what?

Sart LOKANATH MISRA: I don’t
know what—whether it was s com-
memoration of his visit or the Plan-
ning Board Chairman’s visit ur the
visit of the Chief Minister. PBut what
does it signify? It must be signify-
ing something. Or else the Governor
of Orissa would not have gone to the
length of assuring the people of Orissa
that it is coming up. Now, as you
know, we were always being blamed,
we the Members of the Swatantra
Party, that we were making allegations
against the Planning Commission and
gaying that it is superfluous. But here
I find the Chairman of the Planning
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Commission, the Prime Minister of
India, has reduced the position of the
Planning Commission, He goes round
the cnure country giving blessings,
distributing blessings and laying com=
memoration stones and foundation
stones and so many other stones, the
names for which will be found out
later; and subsequently those thinge
have got to be regularised by the
Planning Commission, because there
is no force in India, no power in
India which can stand against the
Prime Minister’s blessings,

Sarr ARJUN ARORA: Hear, hear.

Surt LOKANATH MISRA: Thank
you.

Surr ARJUN ARORA: So you ad-
mit the weakness of the Swalantra
Party

Suri LOKANATH MISRA: Please
have patience. You must have pati~
ence. Just listen to me. There is no
power in the Government, I say. So
once he has distributed his blessings,
once he has laid the foundation stone
or commemoration stone or whatever
it is, the Planning Cemmission is re-
duced to the status of a secreiariat
and it has to regularise it and it has
got to be put into some mould. Then
what was wrong in the Swatantra
Party saying that the Planning Com-
mission is superfluous? Now it has
been certified by the Chairman of the
Planning Commission and the Prime
Minister himself. What else is requir-
ed to justify our stand? So it is he
who has brought it down, and the
Swatantra Party only made it public.

Serr C. D. PANDE: Are you op-
posed to the Tikerpara dam? Is ii a
mistake to have that dam?

Sart LOKANATH MISRA: That is
a different matter and it is purely a
local issue. Whether I am in favour
of it or against it, T will tell the peo-
ple. Why are you interested in it?

Surr C. D. PANDE: 1 am interest-
ed in the whole of India.
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Serr LOKANATH MISRA: Now I
may just refer to a sub-leader writ-
ten in The Statesman, It is like this:

“The leader of the Opposition,
Mr. R. N. Singh Deo, inquired why
the Prime Minister hagd been per-
suaded to lay the foundation stone
of the Tikerpara dam when the pro-
ject had not even received the sanc-
tion of the Planning Commission.
Chief Minister no more, but chair-
man still of the State’s Planning

Board,"

And then there is some reference to
Bakshi Ghulam Mohammed in Kash-
mir, and then it goes on:

“Mr. Biju Patnaik replied that
such ‘manoeuvre’ was necessary be-
cause there was terrible competi-
tion among the States to get funds
from the Centre for regional deve-
lopment.” )

Is this the position where we stand?
Is it some booty or the gain of some
loot tha} we are dividing? We have
a federal government and we have the
various States. We persuade the Cen-
tre in our favour if there is a strong
case in our favour and the Centre lis-
tens to us, if they are bent upon hav-
ing a methodical planning. But what
is this manoceuvre? With whom or be-
fore whom are we manoeuvring? With
the Centre? Are you having a step-
motherly treatment from the Centre?
Then resign from the Congress Party
and get away. Tell them that they
are not honest people, not the sort of
people you would like to deal with.

[TeEs DepurTy CHAIRMAN in the Chair}

Have the-r straightforwardness? What
is this manouevre going on, and man-
ouevre with whom? This is something
very surprising, if he has said this.
He probably does not understand the
federal system of Government.

Next, I would take up the question
of Paradeep, a port to be built in
Orissa, The Centre had not sanction-
ed it.

Sert C. D. PANDE: You are all
against Orissa.

Surr LOKANATH MISRA: I want
Paradeep as badly as any other Oriya
wants it but what we need is the sanc-
tion of the Centre. What is the rea-
son why the Centre has not sanctioned
this port? It sanctioned the construc-
tion of Haldia port in West Bengal.
Then why not sanction the construc-
tion of Paradeep port? Orissa has
abundant ores and minerals which
could conveniently be exported from
Paradeep. In his overenthusiasm for
vote catching without getting the
sanction of the Centre and the Plan-
ning Commission, our Chairman of the
Planning Board has gone ahead with
the project and whatever money we
are getting for other projects in
Orissa is being diverted to the Para-
deep port because we do not get any
money from the Centre for this pro-
ject, Therefore, we are slow in our
progress in all the other sectors. The
money is diverteq for an entirely
different purpose. Here also, in the
Mid-term Appraisal, when Paradeep
is mentioned, the Planning Commis-
sion says that the development of
Paradeep as an all-weather port is
being undertaken by the Government
of Orissa, while everything else is be~
ing done by the Government of India.
What is wrong with Orissa alone?

Surr M. RUTHNASWAMY: Pas-
naik.
SErt LOKANATH MISRA: The

Chairman of the Planning Board
should have tried his level best; if he
has any influence in the Centre, he
should have exerted his influence to
get this port constructed by the Cen-
tre or get the money from the Centre
and use it instead of diverting money
now allotted to Orissa for other rdeve-
lopment works. Even now I demand
for Central financial sanction for
Paradeep. With these words, Madam,
I thank you.

Tre DEPUTY CHAIRMAN: Mr.
Mohanlal Saksena. There are 3 num-
ber of names before me. Kindly res-
trict your speeches to fifteen minutes
each.
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SerRt MOHAN LAL SAKSENA (No-
minated): Madam Deputy Chairman,
at this fag end of the debate, I rise
to make a few observations some per-
tinent remarks and a few suggestions.
I should say that this mid-term ap-
praisal is a dismal document which
reveals a sorry gtate of affairs. It is
a sad commentory on the performance
of the planners during the last four-
teen years. It not only reveals the
shortfalls of the Third Five Year Flan
but it also reveals to some extent peo-
ple’s pitable plight and planners’ pre-
dicament. Credit has been given to
the framers of the Report for heing
frank and bold in revealing true Zacts.
I do not know why credit should be
given, How long could they be con-
cealed? How long could the people
be fooled? Even now, since the Re-
port was presented, the prospects of
the Plan have become more bleak. As
the Minister for Planning himselr ad-
mitted, the prospects of agricultural
production, even for the ensuing year,
are poor. Have we not heard during
the past three or four months, after
the presentation of the Appraisal, that
men and women have died of expo-
sure? Only this morning this ques-
tion was raised in this House and 1
was sorry to hear what fell from the
mouth of the Minister who was a
close associate of Mahatma Gandhi. I
was reminded of what Mahatma Gan-
dhi said in Noakhali during the win-
ter days when warm water was given
to him for washing his hands and feet.
He became angry and said that while
people did not have the necessary
fuel to keep themselves warm, giving
him warm water for washing his hands
and feet was not proper. His taking
bath in warm water itself was a lux-
ury. This is how he thought but now
we find, not only in Delhi but in the
whole of the country, many people
have lost their lives because of ex-
posure to cold. What has so far been
done in this respect?

So far as this mid-term appraisal is
concerned, I am not surprised at the
shortfalls because they could have
been seen to beforechand and
should have been seen to before-
hand. As a matter of fact I

1
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might remind this House that
even at the time of the formulation
of the Second Plan and at the time
of the formulation of the Third Plan
I had warned the planners that their
schemes were not likely to yield the
desired results but this warning fell
on deaf ears. This was dismissed. It
was not evepn considered. But today I
find myself in good company because
it has been said that if we put up a
number of plants and yet if people
continue to starve, remain miserable
and do not have houses to live in,
then it means that we have failed,
though we may have done a big ihing
in putting up these plants. These are
not my words but this is what the
Chairman of the Planning Commission
himself had observed when the mid-
term appraisal was put up before the
National Development Council.

Whether you take the question of
unemployment or of c¢orruption or
whether you take the other burning
questions—I do not want to give
figures because they have already
been given by more than one
Member—you find the same story.
1 want to tell the House that
there is something radically wrong
with the approach of the Plan-
ning Commission and unless that
approach is changed, T am sure we can
never have the desired results. Things
will become worse and worse. The
House will remember that when the
Prime Minister presented the Second
Plan, he asked us to take it as an ach
of faith; when he had presented the
Third Plan for the consideration of the
House, he had observed that he felt
thrilled at the rythm of the perform-
ance of the two Plans but what does
he say now? Even then I had told
him and the House that, while he felt
thrilled by the performance of the
two Plans, T was distressed to listen
to the groans of the unemployed. For
me, a person who is prepared to work
and cannot be given work, whether in
the towns or in the villages, is the
biggest challenge to all of us, plan-
ners, administrators and other publie
men. What is the position now? The
number of the unemployed persons
has gone up and up. It was a crore
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and more and now 1t 1s rising every
year by a few mullions Gandhij used
to say that so long as there was one
man witnout work or food, you snould
know no rest, you should be ashamed
to have a square meal, and yet we are
not only having square meals but even
tea; and our expenses on the enter-
tainment etc are increasing and have
gone up to more than a crore during
these fourteen years This 1s how we
are spending money Mahatma Gan-
dh1 had warned us against these din-
ner parties and receptions and yet this
1s what 1s going on while people may
be dying of exposure to cold or due
to hunger or any thing else

Not only this, Madam, my submio-
sion 1s that the Plans have come to
grief because we have taken to a
course contrary to the views and warn-
mgs of Mahatma Gandhi I was read-
mg the speech of the Prime Munster
made 1n the other House while inter-
vening on the discussion on this mid-
term appraisal In that I found one
pertinent observation made by him
While he wag criticisitng Mr M R
Masani for his attack on the Plan and
planning, Mr Mahavir Tyag: had re-
minded him that he was his own disci-

ple And thereupon he cbsarv-
4 PM ed, yes; the tragedy of 1t 1s that

a pupil can go astray even
with the best tuition. And that has
reminded me of something else, of
a bigger tragedy, with far-reaching
and dire consequences in the country
T mean we who nrofess to be pupils
of Mahatma Gandhi, we who swear
by his name, we who continue to bask
in his reflected glory, what have we
done” Are we not, notwithstanding
his views and warning irying to do
something against which he had defi-
nitely warned us?” Did he not warn
us against industrialisation? As a mat-
ter of fact the other davy Mr. Vijay
Singh referred to the book of Mr
Pvare Lal, ‘Tast Phase’ and he gave
gome extracts of the letter that he had
‘written to Pandit Jawaharlal Nehru
I would refer to it now T have Jnt
all the quotations here I would nave
given extracts from speeches made 1n

the course of the formulation of the
Second Five Year Plan and even the
quotations ¢of Mahatma Gandn: put I
have no time to refer to them, But
he had definitely warned us against
industrialisation He had said that
Jawaharlal believes that industrialisa-
tion will cease to be evil once 1t 1s
socialised But he warned us and said,
‘so far as I am concerned I think it
has got 1its inherent evils and even
socialism will not make 1t goog for
this country’. Not only that, he said,
‘God forbid that India should ever
take to industmalisation’ and his rea-
son was that if g small i1sland hLike
Great Britain because of this indus-
trialisation had to enslave so many
countries, then if India took to indus-
tiialisation, 1t will mean disaster for
the whole woi1ld He also said

Sarr AKBAR ALI KHAN (Andhra
Pradesh) But how can we defena
ourselves withomxt 1npdustrialisation®

Surr MOHAN LAL SAKSENA: 1
do not know When you swear by
Mahatma Gandhi you ought to fallow
him Of course, he know what he
was talking about These were his
words He said there are two ap-
proaches to planning One was plan-
ning for prestige and power and the
other was planning for peace and
plenty What he had objected to was
planning for prestige and power
Against this he had definitely warned
us He said that the national plan
nmg or centralised planning to which
we are taking will lead us nowhere*
1t will not at any rate improve the
lot of the people He had said so in
so many words to which I have refer-
red on another occasion too  What-
ever the Plan might be, if 1t exvloits
only the natural resources and leaves
the man-power or the human resources
alone, it is a lov-sided plan Whatever
else it may bring about it ean never
bring about equality.

And that 1s what has happened to-
dav A Committee called the Maha-
lanobis Committee has been appoint-
ed and it has been working for three
or four years now. Even during the
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discussions on the Third Five Year
Plan there was a reference to this
Commiittee and it has not been able to
complete its job and submit its find-
ing. The rich have become richer and
the poor have become poorer and we
are still looking up for the causes
that have led to this. Did not Gan-
dhiji tell us that the way we were
proceeding, it will lead us to this sort
of g crisis?

Now, what are you going to do with
the unemployed? Anybody else can
wait for the result of our Plans but
not the unemployed. How long can
they wait? And this means so much
national loss, moral and material for
the country. What does it come to
when there are crores of persons who
are pot doing any work? Even if they
could be made to do work for 200
days a year and if their out-turn is
valued at twelve annas a day, that
will come to a very huge figure, some
Rs. 150 crores or more, And that
shows how much money has been lost.

Apart from the material loss, there
is the moral loss. A person who is
forced to remain idle becomes a dan-
ger to the society. As the proverb
goes, Devil tempts man but the idle
mind tempts Devil. An idle mind is
the Devil’'s workshop. I am one of
those who believe that even forced
labour, begar, is better than entorced
idleness, because that at least keeps
your limbs moving. If you dc not
move your hands and feet for a long
time they will get paralysed. Simi-
larly if you have a large number of
people living from day to day without
any hope of work what will it lead
to? Surely, they cannot wait till the
end of the Fifth or the Sixth Plan.
‘What has been the result of the three
plans, it is before us. If one of the
members of the family is idle, you
always try to find out some work for
him. That is what we should do. I
personally feel that work could have
been and should have been found for
the unemployed people.

Now, we have taken to large-scale
planning. I had referred to Tunga-
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bhadra dam in the State Mr, Akbar
Ali Khan hails from. Now that dam
has been built in stone masonry, not
in cement and steel, Why? Because the
Nizam’s Government was opposed to
building it with cement and steel. And
the reason was that whatever money
you spend on constructing the dam
with stone masonry will go to the vil-
lagers, the persons who are going to
be deprived of their land and that
would help them to carry on for some
time. Not only that; when you build
a dam, a lot of land is submerged.
If you build a dam with stone masonry
at least some land will be reclaimed
ang that reclaimed land can be utilis-
ed for the farmers who are to be depri-
ved of their land Ang the third rea-
son was that a dam built of cement
and steel may have a life of say a
hundred years or so. And we know
how there is leakage etc, and how its
life js reduced. We know what hap-
pened to a dam in Maharashtra. But if
you build a stone dam, it does not re-
quire much repairs, After some time
the grass grows there; trees grow there
and the dam becomes as good as a
mountain, These are the three argu-
ments in favour of building a dam with
stone masonry. The Madras Govern-
ment had advocated constructing the
Tunghbhadra dam with cement and
steel because the construction would be
greatly expedited and there would be
saving of interest. But the foreign
experts, to whom the question wag re-
ferred, agreed with the views of the
Nizam’s Government notwithstanding
the delay in construction of the dam
in stone. Besides considerable savings
in foreign exchange it provided so
much employment. I haq been press-
ing upon the Prime Minister again
and again that instead of building
these dams with cement ang steel—
and now every state wants to have
dams—we ghould build them  with
stone masonry. One day he told me,
Mohanlal you have been writing
to me about this. I have consulted
my experts and they say that our
dams are higher than the Tungabhadra
Dam and therefore they could not be
built in stone’. He was surprised on
my asking if that was the oniy objec-
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tion. I said that it was not a valid
argument, for the dams could be built
of stone masonry up to the height of
the Tungabhadra Dam and affer that
they could use cement and steel. And
that way we could have got all the
three advantages that I mentioned
earlier; that is, you will be providing
employment, you will be reclaiming
some land and you will not be requir-
ed to spend on repairs. But the Plan-
ning Commission goes on in ils own
way.

Now, no one has referred to the in-
crease in the frequency of floods. Why
have they increased? Apart from the
natural causes, it is main]ly because
we have been building these dams.
I have reag a great deal of literature
on the frequency of floods in America
and there the engineers have come
to the conclusion that the construction
of damg leads to increased frequency
of floods. Ang their reasoning is very
simple; at least it appeared to me to
be very simple. There is so much of
sub-soil water in the country. It you
take out that water for agricultural
purposes, it is all right. If it is not
taken out, the sub-soil water level rises
as it has risen in Delhi. By building
dam, instead of drawing water from
underground, you gare pouring water
over it, That means the seeping capa-
city of the soil gets reduced ang the
rivers get flooded because in the capa-
city of the rivers to take in water is
reduced. And therefore there is an
increase in the frequency of floods.
I do not know how far it is correct.
It is for the engineers to examine it.
But I know it for a fact that the fre-
quency of floods hag increased and has
caused damage to the extent of hun-
dreds of crores. It is not my esti-
mate. The figureg are given out by
the Government. Now, I woulq sub-~
mit that the tragedy has been that
we have ignored the advice, the con-
sidereqd judgment of Mahatma Gandhi.
We have taken a different course, a
course which was contrary to his warn-
ing.

I will refer to only two or three
points, One is that he saig that he
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was convinced, it wag his firm convic~
tion, that mass production al]l over the
world was responsible for the present
world crisis. And we are after mass
production.

Now, so much is said about popula-~
tion control. We have not so far suc-
ceedeq in our efforts to reduce the
rate of growth of population, But
we propose to spend Rs. 150 crores.
more. Here I have got a statement
before me where Gandhiji says. with
a proper land system, even with the
present system of subsistence agri-
culture, we could with our own resour-
ces feeq the people, notwithstanding
the growing inerease in population. I
submit that we must not try to find
an alibi that the population has in-
creased. What about the population.
that existed even before you started
planning? Have you been able to find
sufficient work for them, sufficient food
for them? You have not.

Then, again, we have not heeded the:
warning which Mahatma Gandhi gave
ang we are ignoring it. He said:
For India to import food from abroad
will lead to dependence worse than
slavery and bankruptcy. That is
what we are doing, instead of solving
the problem. He hag given a definite
scheme. He said: Follow it for two
years. Let every leader in the coun-
try go about stressing that we should
eke out existence from whatever
we have in the country but we
should not import anything, what-
ever may happen. He was SO
positive. During the last few months
before his death he had written so-
much about food production and about
the dangers of importing food from
other countries, America has only
nine per cent. of its population en-
gaged on agriculture and they are pro-
ducing double the quantity of food
that is requireq for their own pur-
poses. So, they are able to export
food.

My last submission is that the Plan-
ning Commission ags well as the policy,
requires overhauling. I am sorry the
Prime Minister became the Chairmam
of the Planning Commission and it is
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because of his prestige that undue
advantage has been taken. Schemes
have been passed without going into
the details thereof, The other day Mr.
Santhanam said that the  Planning
Commission had not been working as
a committee of experts deciding on
polictes. They have become a Cabi-
net, gitting in the Yojana Bhavan.
They plan when the people are starv-
ing and they are not having even zde-
quate supply of drinking water, There
has been reference to the basic needs
and essential requirementg of the peo-
ple, but the most essential requiremen;
is adequate supply of water, The high-
est priority was given to it even in the
First Plan. But even in the Mid-Term
Appraisal, we find that adequate
water supply has not been made avail-
able. What does it lead to? 1 will
just refer to one incident again from
Mahatma Gandhi’g life. Lord Lothian,
who had later become the British Am-
bassador to the U.S.A, hag come to
Bombay. He wanted to see Mahatms
Gandhi, Gandhiji wrote to him say-
ing that he woulq lie to see him at
the Sevagram Ashram. He went and
saw him there. Later on some friends
haqg enquired from Mahatma Gandhi—
when both of them were in Bombay
why he had asked him to come and
see him at 'Sevashram. He said:
“Well, I would not have been able to
get the language that I wanted to use,
while living in Birla House. §Stil]
more, Lord Lothian could not have
understood that language even *f I
would have used in the surroundings
there.” So. if Mahatma Gandhi could
not visualise things in terms of these
starving millions while sitting in Birla
House, how can we expect these per-
sons, who work here in the Yojana
Bhavan, to visualise them? The staff
hag grown. They are spending about
a crore and it may be even more. If
there are shortfalls, they send out.
There are these Working Groups. 1
would like some of them to go and
stay in the villages, where there is
no adequate supply of drinking water.
We are leading artificial lives today
Just think of the man who has
to drink water from the pond
where men bathe and the <cattle
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wallow and drink. They have
to drink such water. Can you
stay there even for a few days? If
you go there, then you will realise
what are the basic peeds of the peo-
ple. Now, even in the First Plan you
gave first priority to adequate supply
of water. Even now, in this Mid-Term
Appraisal you have said that you are
going to make a survey. After four-
teen years, after giving top priority
in the First Plan, you say that and
who is to be blamed for it? How
many people must have dieq for want
of proper and adequate supply of
water?

With these words, I hope that you
wil] take note of it. Valuable time
has been wasted and maturally the
question comes up: Is that to be the
end of our lives labour? I often
think of it. I will end by quoting
two ccuplets: —

AP TTH FE § AW F g,

91 § ww faar ® ag g% o W,
T AT § WA Ay F ;

‘Tra 7 fewma faaer 4 ow,
FL ST F1fre, (5 Svo wvR 00

“You have not to live long and
so much work has yet to be done be-
fore you pasg away. Whenever I
have such a feeling of anguish, I hear
a voice like Bapu's saying, “Do not
loose courage, do not forget God,
make every effort and go on working.”

Tue DEPUTY CHAIRMAN: Mr.
Arora, You will have to be brief.

Surt ARJUN ARORA: Madam, I
will be very brief and 1 will confine
my remarks to employment and lab-
our policy, a subject of vital import-
ance, which appears to have been
neglected during this discussion.
There is in this country z great deal
of absence of statistics about employ-
ment. And this Mid-Term Appraisal
admits that a complete statistical pic-
ture of employment changes in the
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period is not available. That, I
must submit, i3 highly deplorable, be-
cause employment particularly indus-
trial employment, is a subject on which
statistics are readily available. Any-
how, the Appraisal admits a short-
fall in employment at the end of the
Thirq Five Year Plan. They envisage
a shortfal] at the end and say: It ap-
pears that additiona] employment
generated during the Third Plan
period is likely to fall somewhat short
of the original target of 14 millions.
This position has arisen because ins-
tead of sanctioning labour-intensive
projects and labour-intensive methods
in industry, there hasbeen amag rush
for sanctioning capital-intensive pro-
jects. These capital-intensive projects
also imply a large amount of expen-
diture on foreign exchange., On the
one hand, we find the Finance Minis-
ter and the Planning Commission
lamenting the absence of adequate
foreign exchangs and on the other
hand, we find them sanctioning, ap-
proving and allowing capital-intensive
projects. That also should be given
up and in accordance with the needs
of the situation in the country, we
should have labour-intensive methods
which will give more employment and
also save ug from dependence on for-
eign donors.

One good thing done by the Gov-
ernment for labour during the last
five years is to pursue the idea of
workers’ participation in management.
But I am sorry that this scheme has
remained confineq to 60 units, 20 in
the public sector and 40 in the private
sector. The Government, particularly
the Labour Ministry, express their
great hopes from this scheme, but it
still remaing an experimental scheme
confined to 60 units, I want to know
for how long this scheme workers’ par-
ticipation in management will remain
confined to a mere experiment. What
is there which prevents its universal
application at least in the public sec-
tor? I am a great supporter of the
public sector and I want the public
sector to grow, but I am not at all
happy with the industrial relations in
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the public sector. I am  connected
with a few unions of electric supply
industries and Government  presses,
and I find . . .

Suart LOKANATH MISRA: Then
you are supporting a wrong cause.

Sarr ARJUN ARORA: [ find that
the bureaucracy, which has come to
occupy managerial positions, resists
all possible demands of the workers;
even the simplest and the most human
demand of the workers are resisted by
the wooden bureaucracy which has
correctly been accused of squander-
manig by my hon. friend, Mr. C. D.
Pande. It is time that the public sec-
tor was given 3 democratic manage-
ment and the wooden bureaucracy was
not allowed to jeopardise the smooth
running of the public sector industrial
undertakings,

Madam, the scheme of workers’ par-
ticipation in management was enun-
ciateq by the Labour Minister as early
as 1957. It is six years since it has
been an experiment and it is time that
Government accepted it and made it
universally applicable to all public
sector undertakings. The Government
has so far given very little thought to
the wage policy. Al] that it has done
is to appoint a few Wage Boards.
Nine Wage Boards have so far been
appointed. The reports of four of
these Wage Boards are available and
they have been welcomed by all con-
cerned. But these Wage Boards have
accomplished only one thing. They
have produced unanimous reports, But
producing unanimoug reports on wages
is no substitute for a wage policy. As
early as 1949 the concept of fair
wages was accepted by the Govern-
ment and it was also accepted by the
tripartite Indian Labour Conference.
In 1957, the concept of 3 fair minimum
wage was accepted and certain norms
were laid down by the Indian Labour
Conference. These acceptances in
theory have remained only acceptances
of principle and they have not been
implemented and the mere setting up
of nine Wage Boards for nine indus-
tries has given the workers of the
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country very little. There are indus-
tries like water supply, electricity
supply, engineering, and so on, which
have grown phenomenally during the
last fourteen years, whose capacity to
pey hag increased phenomenally dur-
ing the periods of these three Plans,
particularly in the case of engineer-
ing and electricity supply. But the
workers are denied any fair share of
the increased prosperity. Even Wage
Boards have not been appointed for
electricity supply, water supply and
engineering industries.

The Government ig thinking of ap-
nainting a second Wage Board far
cotton textiles because it feels that
sfter a lapse of five years cotton tex-
tile workers are entitled to a wage re-
vision. Madam, is it not fair to ask
Government what is its attitude about
the workers engaged in  electricity
generation and distribution? They have
not been given a Wage Board. When
the textile workerg are being given a
second Wage Board gnd a  second
wage Tevision it is only fair that the
workers in other industries should be
given at least one wage revision. The
Government should have a wage po-
licy and it should not merely appoint
a Wage Board which invariably gives
an ad hoc wage increase. An ad hoc
wage increase, ag hag correctly been
pointed out, is eaten away by the ris-
ing spiral of prices. We should have
a wage policy. The wages shoulg be
linked to the cost of living. The
wages should be need-based. These
concepts have been accepted by the
tripartite organisations but not given
effect to by the Government. The re-
sult is that in some of the vital in-

dustries like electricity  generation
there is great discontent amongst
workers all over the country.

It is very good of the workers of
these public utility undertakings that
they have not resorted to strikes, but
I do not know how long they will con-
tinue to face this gense of irresponsi-
bility ang callousness on the part of
the Government,

The Government has taken some
usefu] steps pertaining to social secu-

[ 26 FEB. 1964 ]

Third Five Year Plan 2252

rity, and oneofthem is the Employees’
Provident Fund scheme which has
given the Government during the last
nine years Rs, 430 crores in deposits.
But this figure of Rs, 430 crores would
have been a much higher one if the
Government was not hesitant in ap-
plying the scheme to more and more
industries. Whepn the scheme began,
it was applied to six industries, and
for a number of years it remained con-~
fined to six major industries. Now of
course 23 additional industries have
been covered by this Employees’ Pro-
vident Fund scheme. But when the
workers demand that the rate of pro-
vident fund should be increased, the
Government is hesitant and 1t takes too
great a sympathetic attitude towards
the employers, While I find and every
one finds, Madam, that the Govermment
spends a large amount of money on
propaganda and publicity pertaining
to small savings, here are sma]l wage-
earners who Wwant that the rate of
provident fund in all industries should
be 8 per cent, of the wages. But the
Government doeg not make the thing
applicable to all indusfries. In the
case of four or five industries, the rate
of provident fund has been increased
from 6 per cent, to 8 per cent. The
workers want to deposit more. They
want to save more, but the Govern-
ment is unwilling to encourage them.
That is a deplorable state of affairs.

|

I will take one more minute, Madam.
With regard to productivity, the need
for greater productivity is recognised
by all concerned. The wealth of the
country is bound to grow if the output
is greater with the increasing in-put.
And the Government have been em-
phasising the need for great produc-
tivity. But I find that there is lack
of co-ordination even in spite of the
desire for greater productivity. The
National Productivity Counci] is a
body controlled by the Industry Min-
istry, and I fing that each Ministry in
the Government is an empire in itself,
and the Labour Ministry appears to
have nothing to do with the National
Productivity Council. It has its own
Productivity Centre at Bombay. That
Centre is doing good work but the
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National Productivity Council is also
doing good work. Why cannot these
efforts of the two Ministries of the
same Government be combined and
greater productivity achieved? Greater
productivity cannot be achieved merely
by having better management; for
greater productivity, it is necessary
that labour should realise the worth
of greater productivity. For that, it is
necessary that incentive  schemes
should be made applicable to all in~
dustries. That 15 not being done, The
Nationa] Productivity Council had
sponsored a couple of teams to go
round thig country and other countries
to study the methods which give 1abour
greater Incentive to produce more and
to add to productivity, These reports
have remained a dead letter and they
have not been applied to industry in
any part of the country, with the re-
sult that productivity in the country.
far from increasing, is falling. That
is hardly a satisfactory state of affairs.

Thank you,
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Sarr SURESH J. DESAI (Gujarat):
Madam Deputy Chairman, the Mid-
term Appraisal document which 18
before the House is a very frank
statement of the achievements and
failures of our economy. The hon.
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Members who have preceded me have
drawn various conclusions from this
document. While some Members have
said that planning has completely fail-
ed and it should be given up, others
have stated that our economy is at a
staghant stage. To my mind, Madam,
the correct interpretation 1s that in
certain sectors of our economy only our
targets have not been achieved, And
that is why we have not been able to
accelerate the growth of our national
income as desired. The growth of na-
tional income was envisaged to be 5
per cent. but it is, unfortunately, in
the first two years of the Plan only
2'5 per cent. But there are very
cogent reasons for it. And that is
why we have not been able to achieve
the target.

Madam, belore T deal with these
reasons, I would refer to one fact.
There are certain factors about our
planning which we have to keep in
view. Ours is a democratic plannig,.
And democratic planning has got its
own inherent difficulties, For instance,
in a totalitarian planning labour can
be asked to go wherever they like.
They can sell goods to whatever
foreign countries they like at what-
ever price. They can earn foreign
exchange. They can purchase goods
of foreign countries. Also they can
concentrate on certain heavy indus-
tries. It is possible only because even
if the people are denied certain con-
sumer goods there is nobody to com-
plain in a totalitarian economy, Then,
they can control the prices as they
like. These are some of the advan-
tages of a totalitarian planning which
is confined to Communist countries.
But ours is democratic planning and
in this planning we have our inherent
difficulties to face. That is why our
rate of progress at times ijs slow. But,
after all, democratic planning is some-
thing to which we are wedded.

Then, Madam, we have got to re-
concile our democratic planning with
the socialist ideals also. For instance,
we believe in public ownership and
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we have to develop our public sector.
There has been a  lot of criticism
about the public sector from certain
quarters. For instance, all the public
sector industries are heavy industries.
They are not profit-earning consumer
industries. They take a gestation
period of, say, ten years. Ten years is
not a long time for heavy industries
to develop.

Then there is also the question of
lack of techmically trained personnel
at the highest level for our public
sector also. In the private sector,
people grow with the industry from
father to son, But in the public gsector
it is not so. At the highest level we
have a dearth of technically trained
personnel of the right type. Now we
are coming up. Within ten  years
people have been trained and in an-
other ten years’ time, people will be
trained further and the public sector
will also begin to show results in the
next few years,

Then the other thing which we
have to reconcile with our planning is
that we are not merely developing our
industries and agriculture -nly but we
have got our social objectives also. For
instance our educational institutions
have spread far and wide in the coun-
try. Technical education is also pre-
valent and is being given fo more and
more students. Then medical care,
hospital care is also being extended to
more and more people. The workers’
benefits are also given. Provident
Fund, insurance, bonus, dearness al-
lowance—all these are given fo the
workers also. So all these social ob-
jectives are also met along with our
planning and that is why a certain
amount of our allocation for planning
has to be set aside for our social ob-
jectives also. It is not that we merely
develop our industries and agriculture

only. If we take all the problems
in our proper perspective, we have
progressed much in the last 13

vears of planning. Our achievements
are not small, It is only at certain
quarters we find that thers is a ten-
dency to belittle our achievements,
‘but I may say that in all the countries
of Asia, newly independent countries
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of Asia and in all the newly indepen-
dent countries of Africa, our record of
progress, economic progress is the
best one. This is hot a mean achieve-
ment if we consider all the developing
countries together. At times people
point to or we finger at certain sec-
tions of it and begin to damn the
whole thing. It is better to take the
whole picture, a comprehensive view
of the whole of our economy and our
social objectives and then only we can
find out up to what limit we have pro-
gressed.

Coming to the reason the slow
growth of our economy, there have
been ghortfalls in agricultural produc-
tion. Agricultural production in 1980-
61 was &1 per cent.—annual rate of
growth. In 1961-62 it was 1'6 per cent.
while our annual target was 6 per cent
A number of things have been said
about betterment of agriculture and
I will not take the time of the House
further in enumerating that good
seeds should be available or fertilizer
or water should be available or more
irrigation facilities should be made
available, I will stress only one point
that we would require beiter leader-
ship in the agricultural sector also.
The people who man our Extension
Services and Community Develop-
ment Projects do not provide that kind
of leadership and that kind of talent
which is very necessary if we want to
bring up our agricultural sector. The
farmer has to take to modern methods
of cultivation and for that the proper
leadership must be provided for by
our Community Development Projects
and Extension Services.

Coming to industries, the 1961-62
rate of growth was 6'6 per cent. while
in 1962-63 the rate was 11 per cent.
That is also g shortfall because our
targeted rate of growth was 11.1 per
cent. But we have to face a number
of difficulties about foreign exchange
also. 'The idle capacity in our various
industrieg is about 20 ver cent. on an
average and in some it is as much as
50 per cent. This idle zapacity is there
simply because we have not been able
to provide foreign exchange for com-
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ponents, spare parts and for technical
advice even and in some cases even
for raw materials, because we have
not been able to secure foreign ex-
change. That is why this idle capacity
is there in the industry.

Another thing is, the investment
c'imate has to be fostered. Because of
our difficulties with China and be-
cause of so many other factors also
the investment climate was not as it
should have been and because of these
factors which are beyond our control
and because of the aggression of China
and all these things, the investment
climate in this country suffered and
the foreign collaborator who would
have easily come was not willing last
year to come forward with participa-
tion in our industries. The additional
capacity licensed but remaining un-
covered by foreign exchange is some-
thing like 536 per cent. in alloy and
special steel industries, 60 per cent.
in pig iron, 90 per cent. in tin plate,
47-5 per cent. in steel casting 65 per
cent. in nitrogenous fertilisers. 80'9
per cent. in aluminium and 575 per
cent. in cement. This is quite a signi-
ficant figure. Simply because we have
not been able to get foreigm participa-
tion on acecount of a number of fac-
tors—I need not go into that—we have
not been able to cover this with enough
foreign collaboration. It is very ne-
cessary therefore that foreign colla-
boration should be properly encourag-
ed and a climate for investment should
be created in this country.

This morning Mr., Bhupesh Gupta
referred to the question of foreign
participation in the public sector and
also in the private sector and he also
made an insiuuation that perhapg be-
cause the Prime Minister ig ill, that
is why something is happening behind
his back. There is nothing like that.
In Oil India there is foreign partici-
pation—private  particivation—mino-
rity participation, In Oil India, which
ig a Government concem, 51 per cent.
is of Government since long before.
In Cochin Refineries also 51 per cent.
is Government participation, 25 per
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cent. participation is of Philips Oil
Company, 2 per cent. Duncan Brothers
and 23 per cent. will be Indian parti-
cipation. So it is not exactly that
because the Prime Minister is ill, cer~
tain decisions are taken. Infactit was
1 who suggested to the Finance Minis-
ter in one of our Finance Committee
meetings that this is a thing which
shoulg be explored further ang more
and more private participation should
come both in the public and private
sector. 1f the Government owng 51
per cent, of capita] there is nothing
to be afraid of because after all, in
the Faurth Plan alig the fareign aid
which will be coming to our country
will be something like Rs 500 crores
only. It is not going to be more. If
we want more aid, then naturally we
have to invite foreign participation.

Now, on this point Mr. Gupta criti-
cised Shri Asoka Mehta also, who has
been appointed as Deputy Chairman
of the Planming Commission. I should
say that nobody would doubt the bona
fides of Mr. Asoka Mehta. He is con-
sidered to be one of the foremost ex-
ponents of Socialism not only in our
country but in foreign countries also.
Mr. Gupta criticised him on this point.
On this point there is a clear agree-
ment that after all, if we cannot ex-
pect more than Rs. 500 crores, we
have got to invite on a massive scale
as much foreign aid as we require;
otherwise our rate of growth will lag
behind.

Mr. Gupta criticised Mr. Asoka
Mehta on another matter, on the profit
incentives also. About profit incentive,
there is nothing wrong. Profit incen-
tive is recognised as a genuine incen-
tive even by the Social Democratic
Party of West Germany, even by the
Labour Party of Great Britain. They
recognise it. The profit incentive has
been recognised by all. It is a genuine
incentive. After all in a mixed eco-
nomy people do not work for philan-
thropy. People work for profit mo-
tives. What is bad is profiteering. Pro-
fiteering is bad but in profit incen-
tives there is nothing bad.
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Tae DEPUTY CHAIRMAN: Mr.
Desai, you have only three minutes.
Please wind up.

Sart SURESH J. DESAI: Only two
minutes.

Surt BHUPESH GUPTA: She has
given you three minutes,

ISert SURESH J. DESAI: The third
point on which Shri Gupta criticised
Mr. Mehta was about the taxes, whe-
ther the taxes would continue or not.
The Planning Commission in their
Mid-term Appraisal have given a very
clear picture as to what wiili be the
overall position at the end of the Five
Year Plan. It is stated that the balaace
from current revenues will be subs-
tantially lower. Even though the re-
ceipts have been larger this year, the
balance from current revenues will be
substantially lower. The miscellaneous
capital receipts may show some in-
crease. Steel Equalisation Fund and
surplus of public enterprises other
than the Railways may show a sub-
stantial shortfall. The market loans and
Provident Fund may show improve-
ment. The Railway contribution may
show improvement but the non-Plan
expenditure, if it will not go up, then
the overall financial position will show
only a marginal improvement, That is
what the Planning Commission them-
selves have said. After all what is
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that? The taxes must continue and will
continue because our defence require-
ments are large, betause our non-Plan
expenditure is also growing and so
the taxes will continue. There is noth-
ing wrong in his saying that the taxes
will continue, and to criticise him is
wrong.

My last point 1s, we have been able
to make much progress in the last 13
years of planning. Our achievements
are no mean achievements. If we
compare ourselves with other coun-
tries, we have achievements to our
credit which are certainly great and’
at the same time we have not to be
complacent about these matters.
We have to improve further and cer-
tainly our hon. Finance Minister and
our Minister of Planning, Shri B. R.
Bhagat, are paying proper attention
to these matters and more and more
progress we hope to make in a short
time,

Thank you.

Tae DEPUTY CHAIRMAN: The
Minister will reply tomorrow.

The House stands adjourned till 11
AM, tOMOITOW.

The House then adjourned
at five of the clock till eleven
of the clock on Thursday, the
27th February, 1964.



